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(F TRAL Al)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

- 
OA 29, 67, 8.7, 113, 1,26, 137, 181, 2i2, 266, 268, 
269,277,281, 299, 300, 301, 302, 303, 31.9, 325, 

327, 328, 329, 331, 333, 3.44,345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 386, 388, 390 5  392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557,566, 567, 580, 582, 601, 
634, 635, 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 o'f2013. 

Thursday, this the 6 1"  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.k.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

I. 	0A2912013 

, C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'F. P.Latheef 
S/o Atteka 
'['hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Vrus 

Union Territoiy of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 

varathi Island-682 555 

n Territory of Lakshadwee.p682 558 

i 

Applicants 



J -** 1 ,% 

Respondents 

ri 
	

The ExecUtive Officer 
Vi1iage(.Iweep) Panchayath 	 _.., 
Kiltan Island, Union Territory of I akshadweep-682558 

1 he Principal 
GovérnmentSenior Secondary School 
K.i Itan Island 
UniOn Thrritoiy of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unicih Territory of Lakshadweep-682 558. 

Vjaisl)a.T 
S/d. Kidavu: I<ornalarn 
•Thenakkal House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

AbdullaA,P. 
S/oKhalid 
Alimapura, Kiltan Island 
Unjon Territory of Lakshadweep-682 558. 

azi. 
S/6r1yth Koya 
Put: yathl41la 111am, Kiltan Island 
Unoti Thitoiy of I akshadweep-682 558 

5 	Sayed Muhammed Koya C I-I 
S/øMuThikqya 
Chthayth House, Kiltan Island 
IJnon Territory of Lakshadweep-682 558. 

• 6. 	Ra,Icek l(hän I-1.M. 
8/6 Abdul Rhman 
Aliyarf.-16,us6, Kiltan Island 
Jnio TeiTitbry of Lakshadweep-682 558. 

/ 	(y Advocate Mr Shabu Sreedharan) 

Versus 
( 	 S 	* 

Applicants 
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1 	Union Teriitory of Lakshadweep iepresented by 
the Administrator, Kavarathi Island-682 555 

2 	The irector of Panchayath 
Union Territoiy of Lakshadweep 
Kavarathi Island-682 555 

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The 1xecutive., Officer 
Village (Dweep) Panchayath 
Kiltao Island. 
Union Territory of Lakshadweep-682 558 

(By Advoàte: 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3 	OA 87/2013 

I. 	Abdul SalamP.P., age 43 
S/o Saidmuhammed 
Puthiyapura, Kiltan Island 

2kshadweep. 

2 	Sajid Khan, age 33 
Sio Sajdmuhmrned 
Katlphta -I9use, Kiltan Island 

(By Adoate: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

Th Director, Department of Science & Technology 
Lakjshd'veep Administration, 

daths!and-682 555 

iiôal Offcer 
of th nv i ronment Warden 

'l%açtthent oEnvironment and Forest, 

( 	
T' 	Island, Lakshadweep-682 558 

hairperson, Village (Dweep) Panchayath 
Island, Lakshadweep682 558 

Respondents 

App! icants 

Respondents 



(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 

............. 
(Mr R Rarndas - R4) 

4. OA113/2O13. 

1. M:thukoyT.P. 
S/a. k•idave Haji 
Thu uvathapuia, K titan, Lakshadweep 

2 SalijiP 
St 	.I;b.rahirn H.ajj i 
Pdara, Kiltan, Lakshadweep. 

 'aèbobP.K. 
S/oSUbair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 AliMo hammed 

a 

S/a Attaka, Al iyar, Ki itan, Lakshadweep. 

 Kdhhikoya 
$/0 Sayed Muhammed P.K. 
Ai!k1.pura,Kiltan, Lakshadweep.. 

6 4dua A 
S/Ki1ç1veTP 
AlicorL Kiltan, Lakshadweep 

7 Munavva1 
Sb 	Shaik 1K 1K, Palliyachetta, Kiltan, Lakshadweep 

8 SathaiCil 
'/oMohammed P.  
Chad jrä, ii.jtan, Lakshadweep. 

9. 
1aheemP 

a  S/a 	1oimd V, 
Paidod 	Rffian, Lakshadweep 

10 heed P T 
S/ 	IKiFii'Hàji;,. Pallithithiyoda, 
Kj:k1, 1ILaksh.adweep. 

)\I I1ST/1,f 	\ 

Ms Daisy I Daniel) 
Uj 

) 	\ 
Versus 

. 

App! icants 
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0 1. 	The AdPinistrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

	

2 	The C hal rperso h 
Village (Dweep) Panchayath 
K1fta682 558 

	

3 	The Enp1oyment Officer 
Kavaiathi, Lakshadweep-682 555 

Qirector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village .(Qweep) Panchayat, Kiltan - 682 558 

l-1rticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558. 

(By Advocae.: Mr.S.Radhakrishnan-R I ,3,4&5) 

0A126/2013 

AsdullaK.C. 
Sb Yousuff 
I<innichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
So Ambukoy 
Man mmci, i!tan Island 

558 

àmK. 
S/o Mohammed 
Komalarn, Kiltan Island 
ÜTbakshqadweep-682 558 

Slèem P.P. 
S/o Hamsa 
Pithenpura,Kiltan Island 
UT olLakshdadweep-682 558 

aeck PP. 
"td'C,haidan 

( 	\uiia Kiltan Island 
4t1 	) -UTakshdadweep-682 558 

Respondents 
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6. 
Sb Pukoya 
Kanampa1ly, Kiltan Island 
W.T. of Lakshda8weep-682 558 

7 	Abdul Kasirn P V 
Sb Muneer 
Pnàhveli,.Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

	

1. 	Ui'iion Territory of Lakshadweep represented by 
th Administrator, Kavarathi lsland-682 555 

	

2 	The D.i'r&c*tor of Panchayath 
Uhipnerritory of Lakshadweep 

avarathj' K 	Islaiid-682 555 

The Chairperson 
\7illa,e(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Exccutive Officer 
Village (Dwccp) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Envirdnfrient Warden 
Depai;tlTl.eflt'of'Environmeflt and Forest 
,bnl.Office, Kiltan Island 

Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137/2013 ,  

	

I. 	Jalaludheen K.K. 
Sb Shaik Poovalap 
Poovalap i-louse, Kiltan Island, - 
liT cf Lkhadv'eep-682 558. 

',•'' 
2.. 	o,u,lIl,air1,.C..H, 

- - 

FqsIiyoda, Kiltan Island, 
• 	

-. of Lakshav'eep-682 558. 

	

-- 	 I 

	

- 	 - 
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Ibrathul] LaT.K. 
S/d Alained 
Th0ka11­,-46ue, Kiltan Island, 
UT df, 1ashalwéep-682 558. 

Arneerali A.P. 
Sb Syed Mohammed 
Arakalapura House, Kiltan Island, 
IF of Lakshdweep-682 558. 

Ismail T 
Sb Yusuf ,  
Tholiyoda 1-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Syed.Moharnrripd Koya K.P. 
Sb Mo.hammd 
Kanjipura HOuse, Kiltan Island, 
LJT. of Lakshadweep-682 558. 

7. 1 	Kasimkoya C.H. 
$/6 Muthu.koya 
Ammipura I-louse, Kiltan Island, 
Ul' of Lakshdweep-682 558. Applicants 

(By Adocae .Mr.Shabu Sreedharan) 

Versus 

" S 

1 	Union 'eritoiy of Lakshadweep represented by 
the Adninistiator, Kavarathi lsland-682 555 

1he IectorfPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The çhaipron 
Villgé.(weep) Panchayath 
KiftiJsrid,hUnion Territory ofLakshadwëep-682 558 

The. 	eti.Officer 
Vi '1l(D\'eep) Panchayath 
Kiftar[sYand;Jnion Territory of Lakshadweep-682 558 

Elect ricaf Sub Division 
".Ki1tan Island 

' '1J?1ion Territbry of Lakshadweep-682 558. 	 Respondents 

7 ))  



- 	 - 

• 	8 

(By Advocate Mr.S.kadhakrishnan (R1,2,4 & 5) 

	

7. 	
0

A ..:181/20.13 

Sadkthul1a.A' age 38 
S/o.Kunhi, Ahàmmed 
Ajnàd House;, Ki itan Island 
Iakshadeep. 

	

2. 	Nar:aru.11a T.T., age 26 
S/o Kunhi 
Pallithithiyoda House, Kiltan Island 
L ak had weep: 

(By Advocate: Ms.Daisy I. Daniel) 

. 

Applicants 

Versus 

I. 	The Administrator 
I4iiion Territory of Lakshadweep 
Kävarathi-682 555. 

2. 	Th:e..CJairperson 
lig (P.weep) Panchayath 

tKi1tan682 558 

3 	Dueo bfPanchayat 
Department of Panchayath 
Ka\rathi 7 682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo. 212/2013 

pp lIavv bi ; W/O , Abdul Salam 
Labourer, Agriciltural Department, 
Agti Island, Residing at Pallipurarn House, 
Ur3(oi Teii itoiy of Lakshadweep, 
Agi1slaid 

(By Avocate Mr 	Jaju Babu) 
r 

•\'. \NIS 	 . 	 Versus 
•••, 	 \ 	 . 	 . 

\ /'__ 	 ••.• .-...'. . 
	

'i 	 . 	 . 

- 	 lle Diiectoi of Agiiculture 
Uikion ciritory of Lakshadweep 
Kavaratti Island - 682 555 

	

/ ., 	 •. .• 
................... .. ...... 

Re spon dents 

•Applicant 



The Administrator 
Union TërritOri of Lakshadweep 
Kavatatti Island - 682 555 

(By Advocate Mr S Radhakrishnan) 

9 	0 A 266/2013 

I. 	SabftAli..K 
Kuriyathiyoçth. 'House, 
Kiltan Island. 

C,P. Firoz 
Chemmanam Paul House 
Kalpeni Island. 

K,P. Cheriyakoya 
Karuppathapt.ira House, 
Kalpeni Island. 

iVlC. :Jaffei' 
Pakki5urHbuse 

1peni. Island. 

Haba. A 
Alikone House 
Kiltan Island. 

Al?, Naseema 
Aynapvra House, 
KavaratF Island. 

(By Advocate MrJK  B Gangesh) 
l 

versus 

The Adniinator, 
• jk dninisatioi of the Union Territory 

• 	b.f Lakshadweèp, Kavarathi - 682.555. 
The iDirectoi (Services) 
Adiinistration of the Union Territory 
of I ak'shadweèp (Secretariat),. 
Kavaratti - 62 555. 

of Forests 
Xè :iOry of Lakshadweep,

82 555. 

AM 

Respondents 

AppI icants 

Respondents 



Jo 

(By Advocate: Mr, S. Radhaishnan) 

10 	OANo 268/2013 

M NooruF Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Uliion:•TeITitör)', Lakshadweep. 

2. 	B.M. .Mansoor. 
Sb. Late A.C.Mohammed Jalaluddin 
Bharkath Marzil 
Agati Island, Union Territory 
La k shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

	

I. 	The Administrator, 
Union Territory bfLakshadweep, 
IKavarathi - 682 555. 

The l)irector of Panchayath, 
Deprtrncnt of Panchayath 
Kavaraiti - 682 555. 

Director hlScience andTechnology 
and Enviroiinient, 

I .  

Uniçin. Tetr f Lakshadweep 
Kaaiihi -682555. 

Director (Labour & Employment) 
Kavarathi - 682 555. 

Special Offiei: 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Adocate: Mr. . Radhalishnan) 

	

11. 	0A269/2013 

Aharnicd BasheerA.C., age 32 
S/o T.YOunis 

1 Kiitan Island, I -_-.- 	.. 11:V • 	.. .v .jITlkhdweep.  

MrGiashious Kuriakose) 

\ 	 / 

. 
r 

Applicants 

Respondents 

Applicant 
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Versus 

1 	h Administrator 
1Jnioi Territo'ofLakshadweep 
Kavarathi 1 681555 

The Chairpetson' 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
K.avärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respohdents 

(By Ad'ocate:: 	(N4r.S.Radhakrishnan (R1,3 & 6) 

12 pA277/2OJ3 

Hamedad., a26 
D/o Said'Muharnmed 
Narnbiham House, (iltan Island 
Lakshadwep. . .. 	. 	 Applicant 

(By Adocate Mr.Grashious Kurikose, Sr.) 

Versus 

rj  he Adrriinisrtoi 
'UT of Lakshadveep, Kavaiathi-682 555 

2 	Diecto of IänOhayath 
Depatiènt '8f Panchayath 

555 
/< 	 'Hi•".... .... 

7'eutive Otcer 

illae (Dweep) Panchayath, Kiltan-682 558 

\\ 
"4hIU 
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4 	Chaiipeisot 
Village (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate MrS adhakiishnan - R-3) 

13 	0A28172013 H 
................ 

1 	Taha P 
S?o 15ayid V;K. 
Val lorñkadiyo'd:u 
Kiltan lsland,akshadweep - 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

l lie Adrninisi.iatoi 
Uf of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Sci.nce& tchnology 
chtlat-682: .  56 

3. 	Djctor qf1anchayath 
Rui al Development Depai trnent of Panchayath 
Chetlat7682 556 

4 	Chanpison 
IA 

Vil ep) Panchayath lage Dw  
Chetlat-682 556 

5 	AddI Sub Divisional Officei 
Chtlät682 556. 

6. 	Jinior Scientific Officer 
•Chetlat-682 556. 

7 Accounts Off 
y.arathi-682 555. 	 Respondents 

dlakrishnan-Rl-3 & 5-7) ir ( B 

. 

(. 
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A.K.Sajeed 
Akkàra Hous. 

K14 	nç1. 

P. Haeer 
Pdodyern 'House 
Kalpeni Island. 

A.T, Ahadabi 
Athanarn Thottam House 
KalpeniIslahcl. 

P.'P.Sulaiha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P. Nooijehan 
ChernmanarrPaI1i House 
Kalpehi Island. 

6 	A.K. Beebi 
Arakkalar I-lOuse 
kalpeni 1sland. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpni IsIard. 	 Applicants 

(By Advct, Mi K B Gangesh) 

Versus 

I. 	thAdrninistator, 
Adrhinistrthiohof the Union Territory 
of Lakshadwep, Kavàrathi —682 555. 

2, 	The Directon (Services) 
Adrhinistratipp of the Union Territory 

1 LaksFiadp (Secretariat), 
jKa''araUi - 	555. 

3 	beartrnnt 	Agi icultui e 
---.. 	Unibn 'territcy of Lakshadweep, 

Kavrathi r 682 555 
pIesented by its Diiector. 	 Respondents 

By4ate Mi 	Radhakrishnan) 

A. - 	 ¶ . 

':7 



.. ,... 	;, 

. 

15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott island. 

K.K.Moharnmed Basher, age 49 
Sbo Naila Koya, Karakunnel House, 
Androu. island. 

P,P.Hassan, age 41, 
S/o Sa)eed Bukari M .P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasini, age 44, 
S/o Koya Kidave, Chettathada Rouse, 
Andrott Island, 

IK.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

BJVIullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

Ii. 	P.P.Fahimath, age 41, 
Dbo Kunhiseethi , Palath Puthiyapura House, 

-'Andrott Island.. 
" 

i2ama1,age48,  
"6/\bdu1la Attalada, Aliyathaia House, 

Andrbtt island. 

/ 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanaldal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andron Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37,. 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/c Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/c Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

 Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti Island. 

 K.C.Mohammed Hussain, age 39, 
S/d.Sayeed ismail, Kannichetta, 

--- 	Andrott Island. 

; 

24 P P 1-Iarnza, dge 34, 
Koyakidave M P 

, Pandathpura 
Andibtt Island 

I 

I / 
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M.P,Kha!eel, age 37, 
S/o Assainar, Matharapura House, 
Androti Island. 

P.P.1-lassan,age41, 
S/o Abdul Khader K,, Perumpally House, 
Andrott Island. 

P.M.lhajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androti Island. 

L. Pathummabi, age 37, 
[)bo YousafT., Lavanakkal I-louse, 
Androti. island. 

H,K.1-Iussain, age 35, 
S/o Pookunhi, I-Ialookaldada House, 
Androti Island. 

M.P.Mohammed Rafeek, age.3 1, 
S/o Koyamnia, Kunnamkalam 1-louse, 
Andron Island. 

K.Mohammed F'asal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer,age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Androti Island. 

K.K.Mohammed Farook, age 27, 
Sb Kunhi Seethikoya, Kerakkadamali House, 
.Andrott Island. 

AJs1eed Khan, age 39, 
Sb 	ayecd Ismail, Aliyathara I-louse, 
Andtoit island 

35 	K Abiul Salam, age 33, 
Sb Muthukoya,Kannathimrnada House, 
Aidron Island. 

J.i, K.K.Anwar Hussain,age 31 
\Sbo Koya V , Keiakkada House, 

\Andrott Island. 
I 	L) 

t 	 I .r 
/ 

................. 
/ ..,.. 	L.4;, 	L ........ 



42 

-) '4 
A-, 

45 

46 

47 
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P.Mohamined Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohamrned Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androfl Island. 

Basheer Karakunnel, age 41, 
- S/o Sayeed Mohammed A.C., Karakunnel House, 

Andrott Island, 

Ubaidul1a, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Moharnmed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti Island. 

M.M.Sayeed Hussain, age 27, 
S•/o Sayeed Koya, Moosankaldada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/oYousaf Mylachetta House, 
Androfl Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanal<kaI House, 
Andrott Island, 

Guhar Madeena Beegum, age 37, 
D/o Mohammed B, Aliyathara House, 
Androti, Island. 

K..P.00kunhi Koya, age 36, 
S/o Yacoob, Kol ikkatt House, 
Andrott Island. 

K.Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Androti Island. 

dvocate: Mr.K.B.Gangesh) 

Versus 

Applicants 
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The :AdiyiinistratOr 
Union Territory of Lakshadweep 
Kavarath -682 555 

Director of Education 
Directorate of Education 
Adninistratiofl of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
j-\dministratiOn of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth ISland represented by its 
Executive Officer. 

Faisal Ameen 
Sb o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
S/b 13thesha U.P. 
Màyamkkada 1-louse, Androth. 

Mohammed Asker 
Sb Seethi 
Aliyathara 1-louse, Androth. 

ouhakhan M.K. 
S/ped Koya 
I\4,6-maiikakkada 1-louse, Andi oth 

9 	Mhpmed Kasim P P 
Sb Kidave, Palai.hupia House, Andioth 

Abdul:Akbar 
S/p Obair 
Pandath Puthiya Pura 1-louse, Androth 

i\'lujeeb Rahman 
Sb O Ibrahim 

_.•- 	 1 iyathara 1-louse, Androth 
n 

PNAN 	47\ 
S ra .. K. I. 

Koya 
\Iiiathi 1-louse, Androth 

\\ 	 / 
.7 

x . 
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3. Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muh,amrned Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P..K.Kidave 
Palathupura House, Androth 

Muharimed Khaleel 
S/oAdul1a 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrth. 

(By Adt: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5- 19) 

J 	1 

i) 

/ 

Ar•.i 1, 1 

Respondents 
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Mohammed, age 54 
S/o Shahan, Biriyarnmada House 
Androth Island. 

Yousai, .age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

Muj,6ck Rehrnan, age 35 
Sb Koya, Kachetta House, 
Androth Island. 

AbdulNasar, age 38 
S/o Nalla Koya, Kunnashada House, 
Androth Island. 

Mohammed l3asheer, age 37 
S/o Yacoob, Aliyathara House, 
Androfh Island. 

si:haudQd, age 35 
/o xetIpya, Pandath Puthiyapura House 

Anoth Ijâtd,' 

ag 
S/o Koyarnrna, Mayarnpokada House, 
Androth Is1an. 

Noutl, age 43 
Sb Koyan iia-  Koya, Thacheri House, 
Androth Island. 

F, age 37 
$eethi Thcheri Moosathada I-louse, 

nroth island. 

 

 

 

 

 

 

- 

IF 

7 
1, 

CIL 'M 
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11asan,age30 
• 	 /dJ.ma1udFieen, Kadiyarnmada House 

6.4 
Andr1h 1kh'd. 

age'41 
• 	 SI.o.Ayshominbi, B ilutheth House, 

Androth Is!an1. 

Jalal,age37 
Sb Kunniseedhi, Palathupura 1-Touse, 
Androth Island. 

Farook,age49 
Sb Koyamma,  Pochalarn House, 
Androth Island. 

Ab,du! 'Hassan, age 51 
/o Abdul 1hader, Karachetta House, 

Androth Islaild.. 

17, Koya,gc48 
IS. /p. Sayeed Mohammed, Thacheri Moosathada House, 
Androt.hlslànd. 

18. 	13as13cer, age 47 
ioidaye 	oda , Mbmpura House, 

Androth Island. 

19 	N4uhanind IIssain, age 42 
Sb 	rnee.8 1 \zhikakem Pura House, 
Adioth Island 

20.:Jbbai•,ag 39 
Sbo N I Ia K d, Kunnashada H o u s e 
Androthlslaid. 

I4oharnmed Liyaudden, age33 
Sb 0 Sayced 1hammed, Neelathupura House 
Aidroth Island.. 

hIabCed:ae 4 
S 	M'cham euied, Kunhali 1-louse, 

I sian çi. 

: 

I 	3f\ha'hy l Hamd; age 33 

/ 	 S/oKidave,1oodarnkakkada House 
 li Island. 

24/ R,iad l3eebi, age 46 

I 
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Sb 	S iddeeque, Puth iyanalakam House, 
Andioth Isand 

25 Indcen, age 60 
Sb 	Ahamnieç1, Kandalath House, 
Andioth Island 

 Mohammed S.áieern, ageA2 
Sb 	SayeedMohàrnrriej,..Kunnashada House, 
Androth I$Iand. 	. 

 Gafoor, age 
Sb 	Fhangu Koya, Pentamveli House, 

• 	 . And.roth I s 1 aI d .  

 Siddeequejage43 
S/0 Kidave, Modiyothada I-louse, 
Androth Island. 

 Shanavas, agd 33 
• Sb 	Kunhi Koya., POchalarn House, 

A)idroth Island. 

30 Pookunh, age SOn 
S/d Kidave, Aliyathara House, 
Anai oth Island 

31 Kaleel 	go  
M 	ar House Sb 	Buhari, 	anak 

Andioth Islahçl 

32.. U1 y s,agei6 	• 

SbI-Iam7a Koya, Aliyathara House, .0. 

Aiiiot 	Islai, 

33 Mohammed 	sheer, age 39 
Sb 	Sayced Mohammed, Aliyathara House, 
Andioth Island 

34 Mohan1hdP, age 33 
-_ SboSayeêd Iai1, Aliyathaia House, 

r  AndiothIland ., 	.....-• 	•'1. 	! I, q 
35 lei iya Koya, age 46 

/o1Kadei, Mathaiapura House, 
Andioth I81ard 

••,S, 	
/ •f 

S 	 • '/ V...  
• 	.v • 	• 

- 	 .:.- 

-5-.-- 

• 	 . 

. 



 Mohammed S1eern; age 33 
S/:o 1< oyarhma; Kannipura House, 
Androth.1IsJand.. 

 ShaiisUddeen, age 33 
S/o.Abdul Kader, Belichetta House, 
Androth Island. 

 Kunhiseethi, age .47 : 
S/o Aboo Sala, Uavaiiäkkal I-louse, 
Androth I s l an d..: 

 Yacoob, age 45 
S/o Sanddeen Kunnashada House, 
Androth Island. 

 Abdul Jabbar, age 38 
S/o Sayced Mohammed, Kannichetta House, 
Androth. Island. 

 Jamal, age 
Sip. Saye4 Bukari, Bidurnkattu Bilutheth House, 

42 §ubcj 
D/o Sayeeq Bukari, Thachen Biyyada, 

fldlQth Island., 

 Sajina age 29 
D/dN.a1lal:oya, Lávanakkal House, 
Androth IsIand 

 Shaha:ias Ieeum, age 28 
Dlb 1 uih1 	a, Lavanakkal House, 
Andioth 1land 

45 y d 	han 	ge 32 
Sk? Pookunhi, Rahrnath Villa, 
Andioh Islbd 

amuddech P P T, age 33 
\Sbo Nasar, Chodath House, 

island ndioth 

,1 
47 1.,,qa1,age.42 

S/o Yousaf, Pandaram House, 
Andioth Island 



. IJassan, age 39 
Sb Sayeed Bukari, Matharapura House, 
Androth Ts!ard., 

mp  1 1 
~ am rp o :& Saleern, äe 38 

ii Sb Yotisaf, Thai lath HOuse, 
Androthjslañd. . 	. 

MohhimdM.usthafa, e 36 
Sb Pookoya,Néganmada House, 
Androth Island. 

Koya,age36 
Sbo Attakoya., Mathil House, 
Androth Isiand 

Kaiiil, age 41 
Sbo.Muthu Koya, Pä!athupura House, 
Androth Island. 

age0 
/oSetkii . Koa, Lavanakkal House, 

And'ôih Ts1an. 

Sakariya, 
Sbo Muthukoya, Bilutheth I-louse, 
Andoth Island. 

SalIh, age 37. 
S/6 K un ikoyd,Aynarnada I-louse, 
i.hdroth Island. 

Rahiiiith41a, ge39 
Sb SidbqcieBi1utheth House, 
ArIdf.h 	i, 

M.ôhthitéd 	lam Naser, age 40 
Sb 'Syecd ; Mhamrned, Palliyet House, 
Androth Isfid. 

58. Sayecd Mohmmed, age 42 
S/o Ksimi, Achadapurakattu House 

L. 	. 	 Apdroth Island. 

59• \AnvarI-1usain age 29 
,(.,4 	

) 

Sr o p QKoy 	n  a ,:Kunash ad a  I-louse 
\• 	 / A/doth md. 

AD  
.................... 



MujeebRehman,age37 
S/a Sayeed Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 

S/a 1J.attaya Koya, Cheriyadam House 
AndioUi.Island. 

2 

	

65 	Aldylarnad,age45 
S/6 6/a\ni±ia Karakkada House 
AndrOth Island. 

Shamsu Shumbos, age 34 
S/a heriyakoa M., Pentamvilapura House 
Androth Island. 

Mohamm'dbdul Naser, age 308 
S/b .JaleelMKottjathattu House 

...................... 
• 	 :.. 

	

68 	Mohaiim4 	f1hah u 1l a , age 33 
bS lal House 

• 	 Androth Is1d:: 

Jrthul1a1i, ge30 
S/6 funh iethi, Perumpall i House 
Androth Islhd. 

Riyasage29 
S/a Shik Ko/a P.S., Pentambel ipura House 

ii d roth Is l ai d. 
J. 

	

I 	'flsci, ag 3.1 
oP P , Pandathu Lavenakkan House 

1slahçI 

47 



2. 

I 
72 	Rdhmat age 42 

Sb Pookuu.y M , Mathil I-louse 
Andi oth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen,'age 32 
S/o Muthu Koya K , Nellai House 
Andi oth Island 

Mohammed Nseer, age 28 
S/p Muhabmed, Pentamvelipura House 

dioth Islnd. 

Raulath Beegum, age 29 
Sto Thangakoya, Arathupura I-louse 
Adroth Island, 

 Fathahuddeet, age 38 
S(o KidaveUJ., Makket House 
A 
'I 
ndioth Island 

78 Badaiul Mdn, age 32 
S/o Abdul K'hadei, Moodampura House 
Andjoth ]sland 

79 Mohamned M.istafa, age 33 
S/o Ahamhiadiya, Jabalpui a House 
Andioth Island 

80 MohammqdKasim, age 47 
S/a 1KidaieVK , Ma]d<et house 
Andi oth IsIaid 

81 MOhñiedAboosa1ih, age 40 
/o SayeedMOhammed, Bilutheth House 

Anclioth lsldpd 

-- 	-&. Kunhiscethi, 	e 47 
'i So 'Yousaf Methalapulalatte I-louse 

lki 
,Aidioth Island 

k,., 	 ., ........... I  

( 	
S3 	J Iaisa Koya, age 42 

* 	V 	I S/oJAhimmed Makkett House 
ls1ad 

: ................... 
H.' 	........ 



0 	
S.. 

Attakoya, age 49 
Sb Yacoob, Aliyathaia House 
Aidrbth 1s1ard..•; 

K1a1ee. ; .áge 4Y.  
S/p aeed, Cherikkai Ptithiyapura House 
Androth, Island. 

iathähiil!, age 34 
S/. o Sayced Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
J'hacheri Moosathara 
Androth Island. 

Mohanrned Farook, age 33 
S/o Na! !akOya .L., Tharampal Ii Makket House 
Ahdroth Islan 

Abèoa1ih, ag& 31 
S/'o haik Ko.'.à, Moosakada House 
Aridroth Isnd. 

Sa!e, age 3 
S/o,Seethj,Karakunnel House 
Aidrhth t'slaid. 

Mohammeèl Kasirn, age 33 
S/oSayed Mdharnrned P.C., Pathada House 
Ahdotli Is!anèL 

çheiiko i, age 44 
House 

93. 	N/161iiiiiiied Fjiissain, age 41 
Sb Sayeêd Imai!, Kandalath HOuse 
Androth Is!aid. 

,abir Khan, ge 33 is 
,KQyanmaioya, "Thattampokkada House" 

\ A:n d i. ) tI'i Ts!atd.. 
1 	 , 	. 

4o1S4yIédukar1, Podarnkakkada House 

1'1 

87 

88 

89.. 

90 

91 

92. 



Akbar C.,age 33 
S/h6Atakoy4'K.4 Edayakkal House 
Ahdrffi Isl'ahd. 

• 	
•' 	•4 

hdu1 Vahab, age 33. 
S/a Thangakoya i., Kunha1i House 
Androth 1slaid.: 

Mohammed Musthafa, age 42 
Ldayakkal HoLise 
Androth Island. 

Navas, age 25 
Sb Hussaili,Ti.ahira Manzil 
Androth Islah. 

100 Shanivas, ag 33 
S/a Shatafudeen, Mathil House 
Andioth Island 

11asaiiag33 
S/a Sehi. M Lavanakal I-louse 
And roth I land 

Mohammed Basheer, age 42 
S/a 7 pusa, Nellal 1-louse 
/\pdroth Island. 

S1i,'ge 36 
S/dNaj1a KÔ2, Kunnashada House 

1cth i. 

Ziiul Abid, age 26 
Sb Kida\'e K., Palliat I-louse 
Androth sland. 

i\4uihu Koya, ae 39 
S/a Kunhi Seethi, Makkette 
Androth Island. 

• 	 I 

06*k1ohaI7medMukhbeel, age 30 
oya\itkoya, Kerakkada House 

• 1 / 	 • 	 ft 
/ 	Ardroth lsIand 

I 	 : 	• 

10 

	

7)"Sh,  hlb, §6 	7 
( 	 I 

* \ 

\ 	 S/D Koa Kiy.e M.P., Pandathupura House 
Andioth 1 land. 

. 



108 	hihadheage27 
S/o Muthu Koya, Pandathupuia House 
4iidi6th Is1ard 

109 Ubajduila, age 29 
Sb Sathai, Kannipuia House 
Androth fs1and 	:. 

110 	Ja1a1age49 
S/o YousafP. Mood.fnira House 
Androth Island. 

Kidaage55 
Sb ,1nc1eenM.,.ii'iyammada House 
Andioth Island 

Kidavu,age59 
Sb Irjab, Mekkat House 
Androth .1slanl. 

Mbhammed S1ahudheen, age 26 
S/oKoya TiP., Kandeth I-louse 
Aiidoth Islabd: 

114 Mohaned Shakeei, age 22 
SbKurihiseethi, Makket House 
Andoth 11and 

115 MoarnrneA1thaf, age 24 
Sb Jamal,Mayompokkada House 
ii~oih 1lnc1., 

Abdul Gáfoo, age 28 
S/o Nal!akpya T, Bappathiyoda House 
Androth Island.. 

ohaniièdY,äthiyaKhan, age 23 

!'° 	,aicrKi, Mathil 1-louse 
Andioth Island 

18 N11a 1(b)/a, age 39 
Sb 	Khade 	P 1 C, 

*' Andioth Island 

11 9 
.: 	 .•: 	.' 	 .. 

Kunhikoya, age35 

$ 	I Sb 	Ahmcd, Ponnikarn House 
' Andioth Island \ 	k! 	/ 



124. Koya,age 37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island.. 

 Mohammed Rafeek C.P., age 38 
S/6 Sayed, Cherikkal Puthiyapuram 
Androth Island. 

 MoFari - ned Rafek, age 40 
S/o U<ka, J3i1utheth House, 
Androth Islanà. 

 Mukbeel , age 28 
Sb 	Majeed L, Perumpalli House, 
Andoth Island. 

 Rasheed Khan, age 33 
S/o Kicve A., Biyyadachetta House, 
Adoth tslarid. 

129. Mohai1ed F4i'ook, age 31 
Sb 	'Pokiity, JKinne1 House, 
Arjdroth Islafld. 

_1 Rahmahu1lah, age 31 
Kqyarnm 	K.P., Bappathiyoda House, 

• 	 "n'drolh Island. 
\ 

2/ 

131. ohrnmcd Ksim, age 30 
• 	 1 "/-6*NWlakb).4j  Içennashada House, 

Androth 1slaI,. 



.132. S  Mohammed FaaI, age 38 
Sb 	Kièlave. M. P., Kandalath House, 
Androth I1and  

133 Mohaimed  Ab1 	for T M , age 38 
Sb 	i'1akoya, Tharai11S' Makket House, 
Andrath Island 

134 Jarn1,age57 
S/bKidave, Poovadakkattu House, 
Androth Island. 

• 	 135. Mohammed Saleern, age 31 
Sb.....Iässati Kur)ni, Keyiyoda House, 
Androth Island. 

• 	
. 	 136. Koyamma, ae 47 

S/oAboo Salch, Kavaichetta House, 
AndFóth IIand. 	, 

137 f-dafhuIla.age 3 
S/oIoa.mma:, Karachetta House, 
Anroth 1land.. 

 AbdulAzez °Khan, age 41 
Sb •Mohanimed, B irayammada House, 
Androthisland. 

 Sham$uddcIecr, .ge 32 
Sb 	Sidqi,q M.., Pazhayakamkattu House, 
Adidth Islahd. 	I . 

• 

140 
• 	

I . 	 • 

• 	 r 	.. 
}je 	age 33 

Si yan1oya, Ammelam House, 
Anddth Island 

141. NaIIako,'a,ae5Q 
• 	

. S/qhanie.d. P.O., Matharapura House, 
• 	 . Abd'oth 1Iand: 

14 IIäa Koya,àge 43. 
Sbp:ldave B,;Aliyathara House, 

'' 7'. 	ic 'drbth Ilaid. 
•:-' 	

.;Y' 

143 	cesain, age 28 
jSq-1,iaIy1 	AThrnelain House, 
\rid1Lpt!1s1âhè1 

• 	 ''.. . 	 1 	• 	
1 	 • 

N 
5  

r 
I ' S 	 S 
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144 Sayeed Ismaiage 58 
Sb 	AlpduIla P P, Pudarnkakkada House, 
indiOth 1s1aid 

' I 

145 AmjathKhan, age 28 
Sb 	Buniyamin, Ammelarn House, 
Andioth Island 

 Mamhed Iqb1, agt3.8 
S/o Na11akoya,,Ierumpa11y House, 
Androth Island. 

 PoOkunni, 	ge .56 
5/0 YousafHaj, .Bappathiyoda House, 
Andioth Island 

148 Mohained 	asheei, age 38 
Sb 	Kidave A , Mayampokkada House, 
Androth Ishd. 

149. Cheiyakoyà, age.36 
S/o Kunnikpya P., Thacheri House, 
Ahdroth lsl.and. 

150 Nasecrnudheer K S P , age 28 
S/.:Aiul Khadr iT.,  Karachetta Sarommapura House, 
Andioth Island 

1•• AdI1.0 Ky1QQrn ; age 4 
SiSycI 11 r,i M., :Icunchal i House, 

Andloth Island 
:1 	... 

Liyabuiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

Kuijhibi, aae 46 
S/o .Kader,Pumpa1li  House, 
Andioth Island 

154. Pathurnrnai, ge 52 
Ii?/p lcydmii akoya, Kol ikkattu Naduvilkarn House, 

S1ähd, . 
.A / 	. 	.! 	. ..................... 

ae5 

* ILI I 	\ toIIi 	Aiiyathara House, 

ç 	
}Iioth I!and 

: 

AM 

151. 

152 

153 

S 
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• 	156 Scethi,ao6Q 
Sb Assautai,Pachana1 House, 
Andioth Jsu1aid 

157 Sadakkathulla, age 3 
Buhaii V K , Chettapokade House, Sb  

Andoth Island 
F  

158 	I3cislmei, age 40 1 
S/a Say:eed K :1uniäHäda House, 
Andrqth 1land. 

159 Mohammed Kwaishi, age 25 
Sb SayeedMolarnmed, Karakunnel House, 
Androthisland. 

Siráj,age47 
S/a Kidave K.., Kunnumpura House, 

X i.idro..th Island... 

Mohammed R,age.31 
5/0. Haiza.Koy K., Pathummapura House, 

d•p7 11nd:. 

162 Lainul Abd age 26 
5/0 N1Iakoya k C ,Palliyat House, 
Andioth Island 

163 AbdilJabha age35 
S/d Kunni Seethi, Makkett House, 
Andioth Island 

1 64.Mohaied, age 54 
S/o K idavu, Poovadakkattu House, 
Andi oth Island 

165 	Attabi,age7 1  
D/9 O'ucfJK P , Thacheri House, 
Andiotf Island 

166 	I3a11c 	ae3 
[)/o Koyammakoya P , Thacheri House, 
Andioh Island 

167 Yakoob, agc 40 
Sb Kidavu K, Amrnelam I-louse, 
Andi oth Island 



-S 

Mohammeçl Rafee, age 42 
Sb Koyammkoya, Mayarnpokkada 1-louse, 
Androth 1s1d. 

Mullakoyaage47 
Sb Majeed K., Laariakka1 1-louse, 
Androh Lslan.d. 

Pookunhyagt 46 
Sb Kidav.e P., Arnnlan House, 
Androth Island. 

1 7 1. Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadecja,age 51 
DIo IKidave K., Thacheri House, 
Androth Island. 

MulIaLage1 S 

l/o.1.icla5ve,i3.. Palathupura 1-louse, 
Androth lld. 

ManzoorAi Zayeed-P.P., age 25 
S/o .M.P.Fatbhpllah, Purathikkatt Puthiyapuram, 
AndrotI Is!aid: 

AliAkbar K:;ae 25 
S/o-C1criyak0ya, Kannathimada, 
Androth 1sIaid, 

M 61a6imèia1eern, age 33 
/o..haikpy Kunhali 1-louse, 

/\?tii. 	
. 	 Applicants 

(By Ad\batc V11 BGangesh) 

Veisus 

	

1. 	5 1'1 d Adminiror 
AdministratiOn of the UT of Lakshadweep 
Kavarathi 6g2 555 

	

.;.;2 	.j)epaitmcnt d49ricu1ture 
. / .U1 \oILsp, Kavarathi 682 555 

	

•. 	II 	I 
ciesentd b4is DIrector. 

ya 
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Department of Janchayats 
ii4strtion pf the UT of Lakshadweep 

I5 5 
L 	, 

4 	Yi1Jae (beib Panchayat 
A'rid oth' Is1ni i epresented by its 
Executive Officer 	 Respondents 

(By Ad\'ocate Mi Radhakrishnan) 

17. 0A30212013. 

1. 	Jaiferage35 H 
Sb BabUj.an Pannethechetta House 
Amini. Island. 

2 	Faiooque, age '33 
$/ Khade, Kulandarn House 

niiniIsand 

3 	AblIa Koya, age 50 
Sb Attako'a, Malika House 
Aiiiii.lahd. 	: 

4 	Nail akoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyam House 
Aniini Island 

5. Nbhannid, age 47ej  
e, Sb 4oharnrn Kombarn House 

Amipi island 4' 
iTP 

6 	Sia'udiei,age 36 
bo Kida'e, (ott'echetta House 

Akiini sland 

7. 	Jbb'ar 'P.0 age 36 
S/A Cheri':a Koya, Purakkachetta House 
Amini Island 

8 	'Yousaf, ae 36 
Sb Ki.dei, Beliyachadachatta House 

r 	i 

' 

. 	N4hya.ge: 
- 	/p ,Syed She rnpuiarn I-louse koya, Ma  

Ai-nini Island 	 Applicants 

MA 

.... 
' 

< I 	'By &Toaté: Mr:K.B.Ga.ngesh) 
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4. 	ViIIagç([eep) Panchayat 
Amini lsl?nd represented by its 
Executive Offiqex. 	 Respondents 

(By Advocate Mi S Radhakushnan/M/s Sheriff Associates) 

IS 	0A303/2013 

I 	Aboobakei P ,age 41 
$/.Kuihikuihi ;,:Pa1Iarn House 
Kavarthi1s1nd. 

2. 	MusthalaB.K.,áge45 
S/o Saycd,Bakakada 1-louse 
Kavarathi Is!d.. 

3 	Moharnc'd Shafi M , age 34 
Sb Hnith,'M , Malika House 

;aiamirSInd: 
4 	I 

Abd U F Nar'.P., age 43 
SYo Cheriyakoya K., Aynipura 1-louse. 
Ka'araihi Isliid. 

Yacoob K.P., age 41 
S/a K idave 	Kuttipapepura 1-louse 

-jKavarathi Island. 

jIkoya K, ag3l 

/ 	• 1liyam 1-louse 
+ 1.4 i 	I<av iathi1sIápd. ;.c. 

: 

\\41LAM  S1/' 
'. 	 ? 



12. 

I J. 

15. 

16 

17 

.37 

7. 	MujebRehm.an;:U.P age 34 
Sb A1ikoa C K, Uthampokakada House 
Kä\'ayàthiS1aId.' 

I 	1 
t 	 I' 

8 	ThangakoyavPn àge43 
S/o Ukkias, Vadakkilapura House 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
Sb Thaiigako'a, B ire1Ka  House 
Kavarathi 1s1ad.. 

10. 	Sajitha P.,.age 32 
.D/o All Aiad.am, Poovinoda House 
Kavarathi Island. 

Basheci P 1, age 44 
Sb Mohamnid Pallipura, Puthiya 111am House 
Kavaiathi Island 

I :  

Abdul Ralcek K, age 44 
S/Q. Ahme.Kattmrnada, Kadapurathaba House 
1avarathi Island 

Si1ec.m 	34 
Sb Mohammed C P , Atharnpapepuia House 
Kavai athi Island 

iViohammed -1ussain P A , age 29 
Sb Khalid l-Iaji K?, Puthiya Alikorn 1-louse 
Kavuaihi Islanl 

Shaj1ianf K 	35 
Sb 1-Jamza, T'11111  imkad House 
Kavaiathi Islaiid 

Anwar A.P.,,ag: 39 	. 
Sb Muthu, Aynepuia 
l<clVdi athi Island 

Ba'heei S , age 35 
Sb I Iaiizth A 1, Safiybiyoda 

• 	•••• 
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1 9 1 larnzai.h, age 27 
Uman 1-Taji, Aynepuia 

Kavaathi Island 

20 MujccbRehman, agd38 
Sb 	Hamzath A I , Safiyabiyoda 
Kavai athi Island 

21.. Manikfan K.P.,:age 30. 
S/a AbduIlä A, Tuttith.ppura 
Agatti kiand. 

22. IIiday.athulla SM, age 36: 
Sb..iIajiizatb, .BJ<., Spbai 	a Manzil 
ia\'arathi 1s1ad. 

23 Ansu P P , age 3.1 
5/0 Cheiiya Koya K P , Pakichipuia 
Kä'ithirs1ahd. 

 Suliman K,.P.,age 38 
S/a Kidav.U..P.., Kuttipappepura 
1Ki'aiathi 11and 

 Ycob.C:P 	age 40. 
Sb 	Yousuf P , Pulecnakeel House 
IKavaiathi Island 

26 NiLamuddinl 	P , age 34 
S/a Zakäi iahy?  Koch ipui a House 
Kavaiathi Island 

27 Salcem V , ae 39 
Sb HamzthV&oda House 
Kavai atlii Island 

28. Auakoya J:, 41 
S/a AboobaLkel M I, Biiekal House 
Kavaiathi Island 

29 NauhadV 	00 
SbKaniiM C 	Palli\'eedu 1-louse 

I L 

Kavaiathi Island 

4ohammd Iciva1  K K , age 31 
Y 'RA 'o Kasrn i P V , Kunnamkalam House 

1<M'athI Island 
/ 	•. 

/I 

LU

&.< \ 	... 	 .... . 	 . 	0 

.,-.. ..... 	 I 

'. 
\VL A 



— I 	I • 31 AshikA1iP,cge30 
S/o Au K , Cheridipapada House 
Kavaiathi Island 	I 

32 Mohammed Rafi P , age 38 
S/0 Chei iya Koya Pa1iiciam, Pulipinnakad House 
Kavaiai.hi Island 	I c 

33 Pookoya P P. , age 48 
Sb 	Babujan M , Put.iyaura House 
TK l lt an  lslahd 	I 

34 1-lussainali KF, ag33 	' 

Sb 	uhammed C , Kuttithayapura House 
Kavaiathi Island 

35 Sulairnan M, age 37 
Sb Hamzath M , Maidanoda House 
Kavaiathi Island 

36 Kaja 1-lussain C 	age 37 
bo Ahamnied Khan T P , Chungam House 

Kavaiathi ls1an1 

37 4 ije 	hmanage 38 
Sb 	Tim ihkad House 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/p.S:Iac.dPbo,, Kakachiyapura House 
Kavaiathi Island 

39 MohammedRFI B , age 33 
Sb 	An.akidav 	F P , Beeranthoda House 
Kavarathi 1!and 

40 
1.1.11 	 I, tjI 	:. 
Ratee'a'2 

:eel House 

41. 
Theidla 111am 

1" 

- 
\\ 	 A 

ULA 	>4•I 
', .•i -.--- 

avaiathi s1aid 

1hmmed R4eek, age 37 
to tta 	P , iokai achiyapui a House 
awiatbi Island 
/ I 

I 	

I 



P 
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43 	Mohammed B :  ige 31 
Sb IKidave'K 1?, Bai akaroda 1-louse 
Kavaiathi IsI4nd 

44 	JalecI P , age 43 
Sb Atai \/eloda, Popvamrnada 1-louse 
Kaväiaihi Island 

45 	Delhath, ae 33 
S/o Mohammed T, Amanathakepula House 
KvhratIi Island.. 

S 

46. 	Sharafudheeh, age 24 
S/oAIi A., Poo.ndcla House 
Kaarathi I s1nd 

(By AcI\ocate: Mi:. KftGangesh) 

Versus 

1 he Admibisuâtoi 
Adm misU anon of the UT of Lakshadweep 
Kavaiat111 7 6$2 555 

2  DLpaitmcAt df,  Agiiculture 

.a1Keep 
Kavaiathi-6g 555 iepiesented by 

Diiectoi its  

3 	Dii ectoi ol Pachayats 
Depaitment f1anchayats 
Adminisu tion' of the U 1 of Lakshadweep, 
K1\ cit thi 682 555 

4 	1tsu'ict Panchayai 
ivatathi i cieshted by its 

If 

5 	\'llagc (D\\ c'cp) P inchayat 
KVcii ath sland i epi esented by its 
I \CCUt1VC OffiLei 

(By Ad\ocatc Mi S kadhakiishnan) 

	

19 	9A 31/2013 

	

/, 	... ......... 1 ,... 
/ 	 ... 

, 	P CBaher, age4 
JathUiimeectta 1-louse 

Aith Jl'nd 
Ii 

Applicants 

Respondents 



K.K.Razak age 27 
S/a Khaderkoya, Kunniyatamkakkada House 
Amini Island. 

P.Ashraf, age 37 
Sb Ahmed, Pallam House 
Amini Island.: 

K.C.Moosa, age 44 
S/o Attakoya, Kec1achery House 
Amini Island 

13.Kasmikoya, age 42 
S/o Cheriyakoya, Balapp I-louse 
Amini Island. 

C.Btakoya, age 41 
Sb Hahakoya, chnmthabelli House 
Amii Island. 

Raheern M, age 33 
S/o Abdullakoya, Madam House 
Amini Island. 

App! icants 



• 	 •. 	 . r :: 42  

2 	Diiectoi of I3 inchayats 
Dcpaitnmit 9f Panchayats 
Admirusti atiàn of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	I)iiectoi of[ducation 
Diicctoiate o Educatioi 
Administi ation of the U .1' of Lakshadweep 
Kaviiaihi-682 555 

4 	\/ilktge (Dweep) Panchayat 
A m i n i Island represented by its 
EeUti\ieOfflceh 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

20. 	O.A No. 325/2013 

I. 	MiammedAhdul Razak 
S/d. U.K. Nàll,a.oya 
Attalada I1ous 

1drc)tt 

2. 	K:..Moosa... 
Kaidilam I louse 
I) 	 L. ladaiath island, ........... ....... ...... 

3 	1 Iamz 1a Koya B 
Sb Abdul Khade 
1311 iyammadci I-louse 
A-i drott Islànd....  

(By Advocate Mr. K B Gangesh) 

,Ye.rsus. 

ihç Administiatpi', 
A.c-iiii!iiiisti-atioii*!,of..tlie Union Territory 
ol 1 akhad'wccp Kavaiathi - 682 555 

2 	he Diiecoi (Si vices) 
- 	 S.- 

- 	' 	Adrnirnsti atiQn of the Union Teii itoly 
\ 	 \ -'CLakshad\'ecp (Secietariat), 

- 	1vaiaui-682555 

[54paitmcnt olEnvioinrnent ofFoiests 
Union I en ili)' of Lakshadweep, 

- 	
- 	KcIvclidthi —682 555 

A p p1 i can ts 

- 

Respondents 



5 	 S 	
43 

41 

(B) Ad\locatc M'. S Radhaki'ishnan) 

21. OA326I201 

Savad T.K., ae 40 
Sb Mohmrncd 1-\.P; Th.irinikkaclu 
Kavarathi Istand. 	: 

Ahôbbackr:p age 43'r 
Sb l-!àmzat.h K.P., Pallipura 
lKavarathi Island. 

Aboobacker P.IK., age 34 
• 	Sb Fat.hahLiIIa,Puleenakeel 

Kavarathi Island. 

JehangeerA.P.,age32 
Sb J-lamecd, Aliapura 
Kavarathi Island. 

Shajaan B., j ag.q 35 
So Kidaye, ladayi 
Kava.iaihi island. 

(By Advd 	Mr.K.B.Gangesh) 

Versus 

The A1rninist'rawr 
Adm.injtration of the UT of Lakshadweep 

• 	 Kavarai,hi-682 555. 

Diicétor of Pnhayats 

ci 	Jiiei I QfPaflchayats 
A(imrkti aüon of the UT of Lakshadwecp, 

• 	 1ihi-:68 555: 
• 	 • 	

' i1• 	
'' 

t.)j5rtiierit.f.:Science & Technology 
• Uni. on"I erntory of Lakshadweep 

Kavârathi-6$2 555 
rbpresented by. its Director 

Ige (Dweep) Panchayat 
;' • / 	 yarathi Island represented by its 

cui,ivc Officer. 

'ocatc: Mr.SJadhakrishnan) 

Applicants 

Respondents 



.3 

. 
22. 	0A32712013, 

I. 	larook, age 40 
/o K Linhkba, Pulippinakkad, 

Kavaraihi 1sInd. 	, 

2. 	UmrneiLarookage,8.: 
Sb \'.P,Kasmi,t Kartholapura, 
Kavarathi Islnd. 

(By Advocate: Mr. Ki3.Gangesh) 

Versus 

1. 

 

The Ac! mliii surator 
Adminitraon of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii c1ot of 1anchaya1.s 
Dcpai imeni. of Panchiyats 
Adminiu i auon of the U F of Lakshadwccp, 
Kavaiath)-S2 555 

3. 	e.parUiieitofEnvironment.& Forests 
JidTeritoy of Lakhadweep 

Kavarathi-682. 555 

4. 	\!illage (l)wcep) Panchayat. 
KcivcU ithi Island i epi esented by its 
I \CCUtI\'C Off icet 

(By AdvocaTe i\li S I.adhaki ishnan) 

23 	?A. 32 8I2tfl 

SaiiuUaCP,agc34 
Iç M Qmopd.iaji,  Chendipura, 

I. a \' cl cit hi 

2. 	Sainul Hamoed P,P., age 39 
S/o Aitai I.P., 1okara Chepura I-louse, 
K'avarathi, 

—,.Mohammd K.P., ae 35 
P , Kai uiholapua House, 

1\1idcm P , age 41 
/1haniied; Pallam House, 

/ 	.. 
/ ' 	'l 	'------ - 

Applicants 

Respondents 



A PP1  c ants 

Director of Panchayats 
Department of Panchayats 
Admiistration df the UT of Lakshadweep, 
Kaã1hi-682 ;555 

,Dfl` -&dfbe of Educatidn 
f)irèctôratè of Education, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682 555 

4: 	Yillage (Dwee) Panchayat 
Kavahi island represented by its 
Executive Officer, 

(By Ab.açé: 1r.S.Rihakrishnan) 

24..  

age 38, 
Vv7b Raim Rizeed, Madeena Manzii, Ki itan. 
Suervisor, àp Twisting Centre Kiitan 
DjsirictPaf'ichayat, Kiltan. 

Shalul Hamd P,K., age 50, 
S/oSayçd 1K,)a P.S., Thottathakkara 
Store Kcpet1.c.um  clerk 
Coft iwistm 	entr. Kilian 

lIktricParichayat, Kiltan. 

• ....... 
age 33, 

.............. .... ...... 	
J 	tO\S tlye A bu 1J a Koya, 

' .Q / 	 "Lu1mkqlafl,,.Kiltan 
- 	 41j ' i, 'CoiiTwisting Centi e Kiltan 

)tictPand1ayat, Kiltan. 
• 4 ,  I 	I. • 

Re s p0 n dents 



. 

Admin istratioh of' th UT of Lakshadweep 
Kavarathi-o825,  

Dieectoi of'Panchayats 
I)eparrnient of Panchayats 
Adnin istratin of the UT of Lakshadwep, 
Kavarath 1-682 555. 

The Chief Executive Officer 
District Panha'at Unit 
Ki I tan, Union TerritOry 
of' Lakshadweep-682 557 

(By Ad,vocae: Mi'..S.ladhakrishnan) 

25. 6A31I2013 

e 34 
SbSdyecd Mohammad A M.  
Kattiyamchatta (House), Agatti Island 
ULofiakshad\veep. 
Woik•ing as .  casual labourer in the Department of 

cicncc & I echnology, Agcuti, Lakshadwccp 

I lyder ft. 
Sb Sayced Buhari 1-laji U. 
PokkihappadaHouse), Agalti Island 
U! oi La]Kshadweep. 
Wki:hg.scasu .lbourer in the Department of 
Scinct & Tedmology, Agatti, Lakshadweep. 

Mi Akbar< 	age 39 
l-Iamzi (I-l. 

Kunnabiyqda.Fiuse, Chetlat Island 
UT of Lakshadweep. 

orkihg as áual labourer in the Departnient of 
Science & iechnology, Agatti, Lakshadweep. 

Namal BarkaThK., age 27 
S. 	

. 

o 	d i Sc koya 

	

via 	oL 	Chetlat Island th iyod(H se),  
'' 	\tfl \1t akshadve.p 

* 	 . dàiai I,abOirer in the Department of 
uc/cc & 1 cc1nology, 

LANA 

Res po n dents 



- 

Chctlat, Lakshadweep 	 Applicants 

(By Advocate 	rshio Iupakose, Si & Ms Daisy I Daniel) 
p 

- \Ieisus 

I 	The Administiator 
U. of Lakshadveep, Kavarathi-682 555 

Chaii:person:: 
Village (wp.) Pancha'at, Agatti-682 557. 

. 

	

	Chairperson 
village (Dwp). Panchàyath, Chetlat Island-682 554. 

Th Juniorr.,Scie.ntiflc Officer 
Depaitment di Science & Technology 
Chetlat-68 554 

5 	The JunjoiScientific Officei 
I5cpaitment ofcience & Technology 
Aaui-6825:7,. 

6. 	Dictçr of Panchayath 
Oepàtrnent è iPanchayath 
Kavarathi-682 555. 	. 	 . 	 Respondents 

(By Ath/(cat: M.r.S',Radhàkrishnan for RI,4,5 & 6) 

26 	)A333I2O13 

1 	SPI"aiiis 
Sb I6yakunhi 
Sailanivapuia, Kiltan 
!k:shädwe. 

2 	KAzhai 
S/a Sdycd Buhdn 
Km iyathivothii, Kitan 

A P A Ii and 
//5 ' 	 -' 	S'(o Kunlukoy 

- 	' 	1ii4ap1iid, Ii'1tan 	 Ajpplicants 
. 	 t 	 i  

\\ 	(By,iAcdV)?c.at Mr M R Hariiaj) 

\-- 	/ 
Versus 

I I 	 h... 	 - '.' ......... ............. . 



4. 	Director, 	'L 
Sçr.yics,  
UT of Lakshadwecp, (avaiafli 	 Respondents 

(By Advoáte,:'Mr.S';1ädhakrishnan) 

27. 	OA' 344/2013' 	. 

Kassim A 
S/o.Attikoya P.P 
Al iathara 1-louse, Andrott 

 Jalaluddin N 
'/p.'Attdkoya N.P 

Nc'ngnada House, Andrott 

 Mbhammed Hassan C,E 
S/o.Kiirihikoya SVP 
F dayakkal I4ouse, Andrott 

 fvlohammecl aafeek C.K 
S/o.Koya K.0 
Cheriya Kakkanal 1-louse, Androlt 

 Mohammed IKamaluddin M .K 
So.Shihabuddin Pookoya Thangal 
f1'aakkadi 1-louse, Andrott 

6 Mohmnid Basheei C.  
lobk)' 

1da',ilKlKal }-1'oi'se, 	Andrott 

/- , \ J. ..k.Nallayak:oya U.K 
/ 7tta1ada I louse, Andion 
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8 	Muishida Begum C. N 
I)/o Late Shtbsuddin Thangal 
Chemayath tbi akath, Andi Ott 

(By Advocate Mi K 3 Gangesh) 

'ieisus 

I 	1 hc.. Administiatot 
Adimnisti ation of the Union Teii itoly 
of Lakshadweep, Kavaiatti —682 555 

2, 	Director oiPaichayats 
Depai'trnent of. Panchayats 
Administi ation of the Union Tei i itory 
of Lakshadweep, J(avaratti - 682 555 

)epartmcnt of Electricity. 
Union Tern tØi' of Lakshadweep 
:Kavarathi - 6:82555 

VII !ag (Dep)Panchay.at 
Andi ott Island i epi esented by its 
Lxccutivc O1Icei - 682 552 

(By Advocate Mi S ftadhakiishnan ) 

28 	OA 345/2013 

Ayhomma 1 C 
D/o Ilamsa, I3!I.chetta House, Agathi 

2. 

 

13ceiathuthi1:I.V 
1)10 Ksmi Koya, Puthanveed House, Agathi 

3 kadecjcuP K 
D/o KQya J Ic-isan, Punakad House, Agathi 

4 
1 

AbuI MuthahfMK 
/o Atta!<oya,J\4ayarnkakada House, Agathi 

5 ! bdul 'hvkooi 
S/b laie Usif 
IVielaillam I louse, Agathi 

idayathuIla M:K 
Aboobackci Koya \/ K 

\4akashikcikaqa 1-16use, Agathi 

tN  7 1 	frfanooi I 

App! i can ts 

Res po ii dents 



. 

8 

9 

12 

13 

14 

15. 

16 

17 

•i; 

k 

19. 

• 	L 

Nazer K 
S/O.Kiclavc 
Kunnikahiyapada I-louse, Agathi 

Showkathal 1\'l. 
SJoUmmer-B 
Mak,ayachbda I-louse, Agathi 

Sacd Mdhamnecl 1< 
Sbo.Pookoa B 
Kepat House, Agathi 

Nascei: P 
Sbo.Muthalii K 
Pahada 1 louse, Agathi 

Aboo6acker N.M 
Sbo/\bdui Rahman F 
iafesManzii, Agathi 

Abdul SaI4ImT.P 
Koya C.P 

] 1put1i'a 111am, Agathi 
IP 

H 
AIi1d 	KY1 
SIb,Mphamnd Koya 
K1dKada 1 -louse, Agathi 

Ahar C 
S/o.Mohaminçd IKo)'a T.T 
Chal1akiad 1Iuse, Agathi 

boobackei K 
'7.Sy,K6!a T.P 

a\inhakapad I louse, Agathi 

SadK fl°  H 
b4Lae Haad Haj i K 



wo 
kulaiiiioda 1-166e Agathi 

I : 

20 	$ayeN19haiiped 
/pAb1u11aP 

Mai iyat10da11ouse, Agthi 

Muhammed Koya B 
1.~ /Q. Koya 
Biyahabioda:HouSe, Agathi 

Naeesa M. 
D/o,Abdulla Ko'a K 
M obhamkakka4a 1-lOuse, Agathi 

KoyaP 
S/.bJç. unh.i k o.y:ci  
Pondinoda I 1ose, Agathi 

Kasmikoya I I 
ojob.ae0ya 

Kamalmalmiyoda Puthiya 111am Agathi 

AbOobackei .P 
Sbo.,.Al Mha:infled 
Uppa thoda I-louse, Agaihi 

Sb 	oyasn' 
/thiça Man1i, Agathi 

Kam1iu,nnisa 13 P 
D/oMohanmcd S 
Bapathi'odaJ1oi.ise, Agathi  

du 111bi M 
D!oAitakoy?1 
Maii iyam 'e\'lyoda House, Agathi 

]alfei A P 
Sb Sayed 13dhai i I p 
\iiyapappada house, Agathi 

30 	1 	iffletnM P 

Agathi 

I  

lvi thukoya K 
64 house, Agathi 

21 

22 

Li 

 

 

26 

27. 

29 



. 

Nascer T.P 
S/o..rvluthalif 
Ihekk ii Puh iya 11 lani, Agathi 

Ubaid U 
S/o.l-lamza U 
Ummmerodachetta House, Agathi 

Syed Mohammed K.T 
S/o.AbooSalal 
K;ilarii,h ithiyoda I-louse, Agathi 

4ha1)od P.P 
SIo.Sdcd Mohammed 
Puhiijàd'araiti I-louse, Agathi 

AbduiIaB 
S.io.l'a.thahuI!a 
13iyashhiyoda House, Agathi 

 I Injaromma T.P 
1:ALdUI kaderI'oya P.0 
J'he 1< I< 	Puth iya 	Ia m, Agath i 

 secra'FK 

lhiiuiiI<kal 	-Ipuse 	Agathi 

 
S/o.Sayed Ali K 
.• 	. I3iyash'thiyoda IIousc, Agathi 

Idi 	;abi 

)! *a1.I1ahod2i IIbi.isc 	Agathi , 

. 

\iLAM3y 
IT .1T': •___, - 
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44. Roshna 
D/o.Sayed Abdil Rahman 
'['hacherry lIoisc, Agathi 

45, Sakkariya P.O 
/ok1amza.K.P 

Puthiya Pui a 1 louse, Agthi 

 Cietiyakoya K 	
: 

S/o.ite AuakO'a 
Koodam l-Ious, Agathi 

 Showkathali 
S/o.Late Auakoya 
Sal lanlyoda House, Agathi 

 Nisamudhcei'i V.K 
S/o.l lamza C.K (Late) 
\'adak Kccla 111am, Agathi 

49 Chcnya Koya A K 
SJO Koya P 
Aliya.:Kunnimmada House ........ 
Agai.hi 

Mohamied All C.P 
S/o.Kasmi Koya A 
Chchalakap9da ouse., Agathi 1-1  

Sayed Mohammed K 
S1o.Y60saiA 1  
Kun nLi iip iriii 1-louse, Agathi. 

(By AotMf.c.B Gangesh) 

Versus 

I. 

 

"I.  
Adrpinistratiqn of the Union Territory 
diLakshadwp, Kavaratti —682 55 

2. 	Department 6f Agriculture 
Union Tcni'to oil akshadweep, Kavarathi 
Rcpi'èsbniedbyfls Director —682 555 

oF Pnhayats 
olf Janchayats 

- / 	-A, ininistiation qithe Union Ten itoly 

(

611akad\veepKavaratti —682555 

Applicants 



fl 

Respondents 

Ummer FarookShafi 
S/o.Aboosala 
Malikakal 1-lOuse, Arninii 

P.A Sayeda!i 
S/o.l lamzakoya 

uthiya Asharbda House, Amini 

lahiiath Eeajn 
E)/o Ahamëd, 	Malikaka! House, Arnini 

Ahamedkoya 
Sb. Koyakidavu, Surambi House, Arnini 

\Iliyabi P.0 
Dbo.Anthuk6ya, Pall iyachetta House, Arnini 

I3ëebj M.P 
D/l-:iama,: Mal lipura 1-louse, Kavaratti 

 
/Lako'iaVadakki lapura, 

Kaarati 

(By Alvocie: Mr.K.B (iangesh) 

Versus 

1 hc Administiatot 
dminit:raibn olthe Union Territory 

& 	 I akshadwccp, Kavaiatti - 682 555 

2 :Jireqt4 f.Panchayats 
9cpitmnt of Panchayats 
A'dntiàtion of the Union Territoiy 

akshadwcep, Kavaiatti —682 555 
/ 

-- . . 

.... . 	4••/ 

• 	
LI 	__- 	 • 

Applicants 



5 

ri 

7. 

.- 

• 	 • 
3. 

adweep 
Director of Education —682 555 

I 	'I 

4 	Village (Dwep) Panchayat 
Arnim 1slnd ipresentd by its 
EeGuuve Office! - 682 553 

5 

	

	\/illage (Dwep) Panchayat 
Kavaratti [stand repiesented by its 
Excutiye O'ficei —682 555 	 Respondents 

a. (By Advotp I1r 4 S kadhakrishnan) 

30 	pk347I2O1' 

I 	$uhaiabi P 
L?id...Kuikunili 
Fallicharn I-1usc, Kavaratti Island 

2. 	MahàrnoorM.P 
I)o Hamzath 
Molakepuia 1ot.ise, Kavaratti Island 

3 
/bpd. 

U!1ikhaçth 1avaratti Asland 
,It 

4 	AminaP\ 
D/d.Mthaf, •: 	.. 
Puthiyavedu, Kavaratti Island 

SaiomrnaK P 
[)o I brahimkuty 

ee!akoh ictiiyapurarn 

No  

Pu 

Kavaiatti 1sIaid • 	• 

Jaiatti Island 

Bb1A 

\vappada House, Kavaratti Island 

8. 

':j•- / 
_-('• c. 	

,. • 

Bebi Aynepuia 
V.6"Abdurahl iffiann 

Minepuia llousc, Kavaratti Island 

i( 



41, 

I 	 I 

9 	Rahmath Begtirn B 
/oA1i 

Baliyali I louse., I.avarati Island 

S.adihathV.M. 
1)(o.Valiyà Abduahirnan 
'\/dakkumelachadaiT', 1Kiavaratti Island 

Rhiyarnbee T.P 
I)Y6'.;AhIT1iT1ed1. K.P 
Thottathapu' a, Kavaratti island 

Beefathimma,13 
D/o.Aboobaclr.  
BeëramthodKaVaratti Island 

[i 

Rähmàth Beegurn P.P 
D/o.Attal K.P 
Pdchaiachepura, Kavaratti Island 

4aijàhath 
f)/o. 	

Aynapura 
Kuthppapepuia, Kavaratti Island 

(By 	1/1i 1< B Gangesh) 

\esus 

Th AdmiI?is,tor. 
Adnin.kttdflof the Union Territory 

Lakhadp, Kavaratti - 682 555 

2. 	Di rector (Sij.qes) 
Administiation of the Union Teriitory 
oil akshadw1dep (Secietariat) 

Kay41 atti c.— 62 555 

3 	T)iectoi ofIndustiis I  
jj:k'J'ej.j.it.6 r , o':fLakhadweep 

Kavaiathi iepesented by the 
jI1 	

. 	irctÔr of lidüstris 
- 

.(Biv))cate:Mr.S Radhakrishnan) 

t O  , 

Applicants 

Respondents 



3. 	Aiwar Hussa:i 
I)/o.Essa 
Kottapura 1-louse, Arnilil, 

4 	SajithaBeegirn 
:l)Io.S.a'eedA•bdu11a Koya 
J3eh F-louse, Arnini 

11an6dathbi: 	S. 

D/oShaikoya 
Monakkallachetta House, Amini 

Hässaiñar 	1. 
S/o;Mohammed 

ii 	tt 1-louse, Arnini 

7 	lCNsi 
Sb Farnsa 
KiJ1vadachetta House, Amini 	 Applicants 

(ByAdvdcate r 1KB Gangesh) 

Versus 

1. 	The Adrniñistràtor 
Administration of the Union Territory 
of Lkshadw.eep, Kavaratti —682 555 

2 	[)iiectoi of Panchayats 
I)epa -tment of Panchayats 
Adminitiattbri of the Union Territory 

555 

/ - 	 'epartrnent ofF ducation 
Union Tcuitoiy of Lakshadweep 
:K avara thi represented by 

) . T)irector of Educaion T  682 555 



	

:. 	 S 

	

Eecii 
	

Respondents 

(By Adoa 

'1 

3 

OA35012013 V : 	 V  

Mohammed Hasan 
S/o.Abdul Kdr 

Mohapurakkad 1-loue, Andrott 

Abdul Hassàn 
S/o.Attakoya ' V 

KajthattHouVs, Andrott: 

Sayed Mohammed 
S/o:AboosaIa' 	

V 	

V 

Karachetta House, Andrott 

5. 

MoharnmdI1ussaiti 	
V 

Sb Mohammed 
1appathiy6d House, Andrott 

ddeen, 
S/.oISo,yafl1fla iQya 

Fouse, And Ott 
1 	 1 

(By lyQcatMr K B Gangesh) 

Versus 

Vjh V VA ii[fàtor 

Adminitrat.ipn of the Union Territory 
bi Lksha ee, Kavaratti - 682 555 

Director 01 anchayats 
Pan chayats 

'dn1b1tItion of the Union Territory 
V 

55 
I 	

V 	

I'• 
I 	 • 

32. 

Applicants 

2. 

I! 

' 

L).istrict ianciya 
Kavaratti eptbned by its Chief Executive Officer-68.i..5 

(Dweep) Panchayat 
1\dr6tt IsIadeprsei.ted by its 
) L)ecutive Qffic1ei - 682 554 	 Respoidents 

	

,\, 	 Nflr ciadhkrichnan 

SJL AM k:  

;u1 	 •• 	 V 



- 

. 

	 T I  • 

33. OA351/2O1 

Moharnmd Hussain 
S/Q Indheen K C 
Bilutheth )- ouse, Andrçt 

2. 	Salth,dheen 
Sb 1uthuky 
Kunthathaam'House, Andrott 

3 
	

Fiassan 
S/ó.Attakoy 
Kunjanatti c !:ett ;  Andrott 

ru 	Yousaf 

2. 

3 

(By 

Siq.Pppkoya 
Puthiya Eddiyakkal House, Amini 

Advocate Mr X. B Gangesh) 

I 	
Versus 

The J. ministrator 	I  
Adriinisttátion of the Union Territory 
b tLkshadweep, Kavaratti - 682 555 

Director of Panchayats 
epartrnent of Panchay 1ats 

i&\dministratiQn of the Union Territory 
p f Lakshadwep 
Kvaratti - 682 555 

DPartrnento Women & Child Development 
UFrpn 1rikiry of Laksadweep 
Kavarath 1i ' 
Rdprsent9dy its Diredtor 682 555 

ViIlge (Dwee) Panchayat 
Aridrbtt Island represented by its 
Exetive.Offi'cer - 682 554 

Village (Dweep) Panciayat 
Amiru I1slandiepresented by its 
l.xeCuti:v Officer - 682 553 

	

I 	 1 

	

oae 	'1dha!rishnan) 

	

II 	
1 

/ lr 
	zl4rI 	L'r 

11 

5 

tS Tfr?44 

Wo 

Am 

(* 

-.. 

Applicants 

Respondents 



r 

1 	r 

1 	Moharnnied1iz 1< i1 11 

2 	Mohamrd 'Iv. 

Neelathpura Huse,Ahdrott 

3 	Mansoor Al i. I 

S/o.Muthukoya: 	
I 

Pentamvelipui a House, Andrott 

4. 	MÔharnrried Fisal 
S/o.Sidde.cquë 
Makket 1-1ouse Andrott 

(By Advocate MK' Gangesh) 

Versus 

1 	he Administiator 
AdrnlrusiAation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	..epartiientdAnirna1 Husbandry 
Union 1 errltoty of Lakshadweep, Kavarathi 
Repicented by its Director —682 555 

p 

3 	tirect4'ofTanchayats 
beprunerit dlPanchayats 

dthinitaticn of the inion Terntory 
olLakshadweep1.  
Kavaiathi —682 555 

4 	Ti1!age (Dweep) Panchayat 
Andrott Island represented by its 
Execudve Officer-682 554 

(By Advocate Mi SRadhakiishnan) 

35 OA35/2øi 

kakkäd a  Hou s, Agatt 1 

Applicants 

Respondents 



..gatti 

 
S/.MXousU1' 
Thekkputhiya Veedu, Agatti 

K.P.Homzakoya 	F 	
: 

S/o.Aboobacker 	S  
Kamalrnalrniyoda Puthiya 111am House, Agatti. 

K.Showkathali 
SIo.Syub.ul1iari 	. S  

KOndiñodaHQuse, Agatti 

.Sháfu d. h eën ! 
S/0.Urnk1-ie' Ella 
I3eeyakut6y68a House, Agatti 

V.K.Mohãmd Mukthar 
S/o.Abdulla Koya 
Vaclakk Kunninrnel House, Agatti 

Abdul Rahirnn' 
S/QJ) i dd e OqUe : 

Hook Ati 

(By Advoat 4li B Gangesh) 

•.r 	 H. 
;:. 	Versus 

S 	t 

	

I. 	.1he:Administrator 
Ac1rnnitrat.i. bf  the Union Territory 

akshadep, Kavarätti - 682 555 

bepartineiitf Animal Husbandry 
Lniob 	Lakshadweep, Kavarathi 
Jeprsèn1te' its [)irector-682 555 

• L ; ; : 	. 

eiobf?nchayats 
Dpaitpi1t 9f Panchayts 

dn..Kjt tiof the Uiion Territory 

,I. 

--'k 	aVatatti -682.5 

Applicants 

4. 

/ 	. 	

S 

I 	 ..tL. 
•;i I 	 T 

1 	/2' 

I M 
•4 

llagc(Dwe Panchyat 
atti IslandL represented by its 

xecuive Ofici - 682 553 

55 

Respondents 



:rr 

I I  

(By Advoéate Mi S Rdh1uisnan) 

36.0 A No 354/2d13 

Suharabi, 0/0 1 harig I(ya 
Kakkanal I-louse, 	, 
Andiott 

(By AdvocateMi K B Gange) 
J

. 

Versus 

1 he Administratoi, 
Administi ation of the Union Terntory 
of Uakshad ;v'eep,Kavarathi —682 555. 

2. 	The Difector (Servies) 
Administiation of the Union Territory 
oi L:ak.shad.wp (Secretriat), 
Kâvaiätti682555. 

3 	[)cpartniertt Qf Agriculture 
UionreritoiiofLaksIiadweep, 
Kavatathi 682 555 

its DiredlOr. 

(By Advocate Mi S Radhaki ishnan) 

37 	OA 355/2013 

I. 
S/o Shaiko'a 
Kakkanal I louse, Andiott 

2 	Attilv 	 I  

	

/o1Ashinar1 	
: 

1\cnummada Rouc, Andrott 

dvoEate 	i 	Cangesh) (By A  

Versus 

\idrinistrationpf the Union Territory 
) Jkhadweep, Kavaiatti - 682 555 

ANA 

Applicant 

Respondents 

Applicants 



-•:: 
2. 	1)iieci6r of 

Depaitment o Panchayats 
Administraflon olthe Union Territory 
of Lakshadweep 	I  
Kavaiatti - 682 555 

3 	Duector olPoit, Shipping & Aviation 
Urnon ferritoi y of Lakshadweep, Kavarathi-682 555 

4. 	Village (D'vee) .Pachayat 
• Ardrott lslanrpreeried by its 
Executive OThcér —.68.2 554 

	
Respondents 

(By Ad'ocate: Mr. S Radhakrishnan) 

38. 0A35612(U 
: 

Iajaromrnabi 
D/o.Koya Ki;Ltaye .M 

apdHo'usç, Ka!peni 

M.K:cheri.ykya 
SMQhainrd Ko'a Haj i 
Malhikkikadi House, Kalpeni 

	
Applicants 

(By Advocate: Mr.KJ3 6a.gsh) 

\T'ersus 

I he Administiatoi 
Admjnistiatidn olthe Union Territory 
pI. akshadweep, Kavaiatti —682 555 

2. 

inis 	e Uhion Territory 
dLakshaep 
Kavaratti - 62555 

Vifle([,vk) ?pchayat 
Kalpeni I1an'd :çepr.sented by its 

ecutive Oficer - 68 552 
................ 	.'., 	. 	.:., 
(BiAdocate Mi Sjadhkrishnan) 

- 	 . 

39 VOA357/2O1 .! 	,'". 	 .• 	 'S.  

AlAbd Salah'i 
I  

S/b.Chriyakoya 
• 	 .. 	: 

Ii 

Respondents 



Al 

 MA 

 

- - 

eni . 

Sb Mohammc1 Koya 
1eechiyath Hoie, Ka1pni 

Abdul Latheef, 
S/o.Pallath Kurhi Koya 
Nenempappada House, Kalpeni 

Attakoya - 	 I  

Kunhipuvakati House, Kalpeni 

- _ - Ii_ 
Abdul-Naser H 

Sbo.Muthu 
MálmikakadaJ1buse, Kalpeni 

M.KKhalee 
Sto.I-Iarnza Koya 
jv1aIrnikakath 1-thuse, Kalpeni 

Moh-ntned iftsr 

S/Thampd Koya 
Peechi'at1 Rouse, Kalpeni 

I 	I 

i: kc 
Mtanrne l House K1pen 

S-b.Ah'ned 	S  
1'.iedarn I-1bus, Kalpeni 

ya 
N/lb iiimed Kd'ä - 

ouSe '  Kalpeni 

Ab&ke n 1  
- 	 -- 

vc1 \ 1a1açi iyQda 1Juse Kalpeni 

it ) 	tInlkadan11a1 House, Kalpeni 

L A M 	•- 	 - 

- 

 

 

 

 

 

 

 

IN 



: 
 

S imn  
1 	1i 

	

14 	 tuIi 	I ,.'i 

H6use, Kalpeni 

	

15 	Abdul. Hakeem 
Sb Cheriya Koa 
Melachedarn I-louse, Kaipeni 

	

16 	14ajirommabi 
1)60 Kasmi Koy 
Akkara I-louse,, Kalpeni 

	

17 	Huthairth 
Dbo Abbas 
Ara1aiarH9e, :1K1pen1 
..........:. 

	

18 	Rasheed 	
I 

Sb Koyamrfla 
Manjiyenarn House, Kalpeni 

	

19 	Abdul Gafooi' 
S/o Kasmi (oya 
Kadapurathai11ain House Kalpeni ,  

20 Mlba 
Sd1cQ)1 

ehdarn I-louse, Kalpeni 

	

21 	1Saflya 'II 

D/o;MôosaK:C 
Puthiyaputa House, Kalpeni 

(By Advocat Mr K Gangesh) 

Versus 

	

1 	fhq,Adimnistrçitoi 
mtnisáatior of the 1.Jnion Territory 
ab4lweep, Kavarathi - 682 555 

t 	I 

	

2 	tbbpar1rfien1 of Agi iculture 
Uribii Territo of Lakishadweep, Kavarathi 

41S T//r\R\etJrsented 	its Director 

at 

*i\ 	,jrTA ThrnSUat.?OnQlthe U nIOn  Territory 

Ia1 ratti  

Applicants 



y•i!'i. 	 7 	0 

4 	Villäge(DwepPahch'at 
t 

	

(J1.e,vu. 	4eI land rep eentd y its 
Exeoutive cifficer 	I 

(By Advocate Mr SRdhkhhnan) 

40 	0A358/2013 777 

AbdulLthéf 
0 

KeelaVilláttom, Arnii1sland 
Lakshadveep. 

(By Ms,Shahna Kaiih'ikeyan) 

.Yersus 

Vi.Uge .(Dweep) Pancyath 
Ai-i-ini 1sInd 
Represented by the Chair Person 
Pin-682 552 

Scer.y 
I)epartment of Panchayath, Kavarathi 

3 	[)iecr 
Employment and Training 
Uñibh'.Teriitoi Of Lakshadweep 
Ka'aathi 	.. 	

0 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41 	O/2013 

Muthuoya 	
r 

Mampuram House 
Arnini :1s.1nd;:.Lakhadweep 

(By Advocate Ms Shalina Karthikeyan) 

Verus 

1. 
Amni Island 
1eresentcci by the Chai,r Person 

' Pin682 552 
) 

I/ 	0 A 	 1 

cty 
eprtrnent o' øanchayath 

) <avarathi - 682 555 

. 

Respondents 

Applicant 

Respondents 

Applicant 



'7 

1 
.1 	

... 	 \ 	 4. 
3 	tjçtr 	I 

OT 

RJ'n)ent 	'i rairn4 
tJnorPeri it9y of Lalsliadweep 
K'aathi- 6I555 Respondents 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 	0A362/2013 

Rabeehathülla B.P., aged 35 yars, 
edKøya 	.N., S/o. Mohmrn 	T 

Labourr.,Kiltan Residing at Va1i'apura House, 
Kiltan Island Applicant 

(By Advoate Sii P V Mohapan) 

I........... Versus 
 

Kvàrátti682555, 
.Electrical.Di\'ision, Kavarathy. 

Director OI.Panciiayat, 
Department of Panchayat, 
AlrT111sfI ation 	f UT o Lakshadweep, 

Kaaratd -62  555 

I 

3 	Thflxecutive Officei, 
fliagc I)weli Panchayat, Kiltan-682 557. Respondents 

(By AdvOcate Sri S Radhakrishnan) 

43 	0A36312013 

Yaser Arafath M Y, aged 28 years, 
Sb 	E SeedikoyaLabourer, Animal 
Husbandry 	Jnit,Iln, Residing at Moulana Veed, ta 

K !th tslar\d Applicant Edayal1<l 

(By Adt 	Ri 	6hanan) 

jl 	
I 

,:'.. 	 Versus 

'' 	V 	 init:atcc. .: 

K,a'aratti-682 555 

rector of Panchayat, 



I '  

Depiitrnent 	Paichayt, 
Admtration of.  UT fLakshadweep, 
Kavratti - 	555 

3 	1 he VeteiinaryiAssistntSurgeon, 
Office of Ihe Veterinay Assistant Surgeon, 
(ATumal Husbandry Urn, 
Ki Itan island, Lakshadwep-682 557 

4 	1 h Chairpeiso, Villag Dweep Panchayat, 
Kiltan - 682 557 

[By Advocate Sri S Radhaktishnan (R1-3)] 

44 0A364/2013 

Abdul Qibish,'S/o.Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, QT of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Flushandiy Department, U.T.of Lakshadweep, 
Kavarathi 

(By Advoatç Mrs iDaisy I Daniel) 

Versus 

Ihe Administrator, 
Upio,n feiiitory of LakThadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 57 

3 	Duecti of Animal H 6s13andry, 
UI of Lakshadweép, Ravarathi - 682 555 

4 	irctor of !ar  c!ayath Department of Panchayath, 
Kavaiathi -'682 55 

[By Advcatc' Sri' S adhakrishnan (RI, 3 & 4)] 

45 OANo 36/2O13 	
I 

,- 'rI -.,. Mohammed Kasim 
Sb Saeed ' 

/ a.n ura House 
And iott 

Mhannid1Iussain K C 

Respondents 

Applicant 

Respondents 



App! icants 

The Administrator, 
Adm'inistration 5 of the Union Territory 
olLaks.hadweep, Kavaràthi —682 555. 

The 1)irector 61Panchayats 
I)epartment o f'Panchayats 

inisttiofl f the Union Territory 
ksadweép ?  Kávaratti - 682 555. 

aIadweépI)eve1oprnent Corporation Ltd., 
Port Cortrdl Tower, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate of Art & Cu!ture 
Administiation cf the Union Territory 
ol' Lakhadweé Kavaratti - 682 555. 
Reirësiënèd bits {)irector. 

I)irecf4rófAriculture 

the Union Territory 
ocLakshadwce, l<avaitti —682 555 

6 	Village (t)te'ep Panchayat 
M.T.Ptt ilandieprpentd by its 
xëcutive ifi f 	 cer_& 682 554 

(By Advocàtè Mr. S. 	hnan) 

46 0A368/2013 
-1• jCI. 	.).'\ 	 .. 	 - 	 - 	 - 

àged37 years, S/o. Pookunni A, 
7 	" 1u.thi-ChittarOkada:House, Andrott. 

Respondents 

/ 

- 	•. 	II 

i 
\\ 	

S E4andeth H /• ( 

I yars, S/o. Sheikoya Thanga!, 
Adrot 



10 

3 	Saed M9hed 1hbudheen Thangal, aged 28 years, 
S/ô SoS Fhn4a, Kndeth House, Andrott 

jIi ) i 	 ii 	'1 

4. 	M 	dSiSi2ed 23 years, 
Id he 1 ,  loy Thara,' Eandeth House, Andrott 

5 	Moharnrned Salirn, aged44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, :agcd 32 years, SIö. Muthu, 
Puleenakeel Hbe, Kavaratti. 

Abdulbari, agd 34 years, Sb. Harnza Koy, 
Mbiiak1 kal .11.os?, Arnit. 

i .8. 	Sied KOya gd 44 ars, Sb. Pookoya, 
Meelachcii House, Arnirii 	 Applicants 

(By Adocate Sri K B Gngsh) 

i i 	Versus 

The Administrator, 
Administi ai.ion of the Union Territory of Lakshadweep, 
Kavar'citti-68255. 	1 

1)irecoi Qf Panchayats 
l.epartrncnt o1 lanchaats, 
A'dmutràpon of the Union Terntory of Lakshadweep, 

il 

[)eartien of Aiiculttre, Union Territory of Lakshadweep, 
Kavar4thi, !eresented by its Director - 682 555 

V.i1age. (D.\1ep) Pancl'ayat, Andrott Island, 
eprescnted by its Executive Officer - 682 554 

Village (Dweep)?  Pancayat, 
Kavaiaui Island, represented by its 
Lxecutive Officer - 682 555 

L 

17( 

 

- 

? 	 I 

irriiIatid, ipresered by its 
Respondents 

cate Sri S Padhakrishnan) 

69I2 O 13  
. 	 .: 	 . 	 . 

2. 

3 

ru 

5 

ri 

ZITBY VC 

\ 	h7.J(i)A 

\ 4 	 1 

; 	?t 



• 

iS TR4 

:' 4-2 
*.Lu 

71 

Sulfdekei, aged 42 yearsS/o Sayed Mohammed, 
Valiyapuia house Anditt, 

Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, AndrQtt 

M9harnrned Hussain, aged 48 years, Sb Nalla Koya, 
Pallipputa house,ot Andrh 

Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

Chei iyakya, aged 32 years, S/o. Nallakoya, 
Perurna1!y House, Andrott 

Nobrul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthiya Pura House, Andrott 

I1aiiizakoya, gd 52 yàrs, Sb. Koya Kidave., 
Chekkarakkad I-louse, Aridrott 

Mohammed Kasirn, agd 37 years, S/O. Ahammed, 
Aynada Chetta Hose, Andrott 

1aima, aged 33 yas Sb Nalla Koya, 
narnjpada Hous, Andrott 

Mohàrhnied 1-Iussain, aged 30 years, Sb Pookoya, 
Pattakal 1att Housd, Andrott 

Mohammed I'asirn A, aged 39 years, S/o. Yousuf, 
Ammelam house, Andrott 

Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel Housc, Andrott 

asheei, aged 41 years, /0 Koyamma A, 
Pandar.th Hous, Ajidott 

aged 4ears, Sb Thang Koya, 
çohery I btttam, Pokkad House, Andrott 

cied 	ihabpt1in, gd :;::  32 years, S/o. Koyamma Koya, 
$haikkinte 'etft1Padipura, Andrott 

I ... r 
A * 	rind 1i'q.n A.ii ..crpd 77 vprs S/c -b Knnhtsethi KOV2 

 

 

 

 

 

 

 

 

 

 

 

 

 

- , I 	 - -J -.-•, 
•1 	•• 	. 	• 	• 	........... 	. 	- 

VLAM 



. 
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4. 	4 

1 7 	Soudabi K C P,  agod 29 years, DIo Attakoya, 
Kudarnbattu, heiiyapui House, Andrott 

18. Mohanrned Kasirn, ae443 years, S/o. Sayed Mohammed, 
Pappet House, A.ndiott 

19 	Kareem, agcd 28 years, bo Koyammakoya, 
A1iyaava House, Adrptt' 	 Applicants 

(By Advocate Sri K'B Gangeh) 

Versus 

1 	Ihe Adminitiatoi, 
Administration pf the IJnion Territory of Lakshadweep, 
Kaaratti482 555 

2 	Diiectoi of Pançhayats, 
I)cpartment of' Panchayats, 
Administiation of the Union Territory of Lakshadweep, 

3. 

(By 

9.01 

Kavaratti - ç82 555 

\(i11ag (Dveep) Pnchayat, Andrott Island, 
repisnte bvits  Eeutive Officer - 682 554 

Advocate 	i S' Radhakrihnan) 

OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1'-Ious, Kavaratti 

Respondents 

3. 

Sb. Hamzath, 
aratti. 

o. Koyamma, 
'aratti. 

ri 
	

S,Shameen, aed  0 years, Dbo Kharnar Khan, 
Sainabiyoda lIduse, Kavaratti 

Ayhabi.ag.e'6 years, DIo. Hamzath, 
HOuse, Kavaratti 

40 years 
aiiz 

DIo. Ibnu Maja, 
Cavara ~ 1 	 z 

\ Ji4 	JOoni)nath, ged 36 years, bi0 I-Iamzath, 
/F3àdhi FIøue, kavaratti 

5 



Ramla i3cegujiJ gcd 4years, [)Io. Kasmi, 
Muthibiyoda HOuse, K.yaratti 

 Mujeeb ahmt1n, aged 38 years, S/o. Abdul Khadei, 
' MbnapIal 116LIqO Ktvratti. 

(By Advocatc:Sri  K.13. Gangeh) 

Versus 

I. 

 

The Administi:ajor, 
Administration :hI' the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

1)1 rccor ol 
I 

Tahehapts!,  

l).epartmcnt of Pancha'.ats, 
Adminislratioii of the Union Territory of Lakshadweep, 
Kavaiatti— 82 555. 

l)irectorate Of Medical and Health Services, 
Union Territàry.of Lalshadweep, Kavarathi, 
Represented byits Director-682 555. 

Village (Dweep) Pa.nchayat, 
Kavdi alt! Hand, icpicsented by its 
1x ecutive OfiiLer - 682 555. 

Applicants 

Village (l)weep) Panchayai., 
Andron lslnd,epicscnted by its 
l.y.iyp Oificpr - 682 554. 

(By Ad cti:ri: .Radhakrishnan) 

49. OAi71/2Ol3 

P. Naccr, a.cd 35 yeats, S/o Kunhikunhi, 
Iallicham l-Iouse, Kavaratti. 

2. 	P.!. Nascer,. 1ged 32 y1rs, Sb 1-lamzath, 
Puthiya illani, Kàviratti. 

I?. jili I3gum, gei  34 years, [)bo Kunhi Koya, 
lovuieda 11bse,:Kvràtti. 

S T1,'J \ 

Aboobackci agd 36 years, S'/o Muthu Koya, 
Puthiya Vecdu kavaratti 

Respondents 



5 	Shabana l3ccgu111 aged 24 years, DIo Au, 
Hek1\1cIa 111am, Kvatti. 

6. 	Sul:akb 	gcd 43 years,D/o Kojan, 
Puthiya 111am, lKavaiatu 

7 	Abdul Rd/ak, aged 28 years, S/o Mullakoya, 
Sarahiyoda 11oiise, Ka.aratti. 

(By Advocate: Sri K.13. Ganesh) 

Versus 

I . 

 

Applicants 

The Administrator, 
Administiation of the 
U h ion Te'rritorof Lak.hadweep, Kavaratti.Is 

1)e.partnierit 617 n iiriaI I Tusbandry, 
Unioi i'eiritdry. of Lakshadweep, Kavaratti 
represented by its Director. 

Director of Parchayats, 
I )epartment of Pancayats, 
Adninisftatidnbf the 
Union leml]ory cJ Lakshadweep, 
Kavaratti, 

4 	Villagc (Dwcep) Panchayat, 
Kavaiatti Island icpiescnted by its 
Iutive ()itThér.. 

(By Advocate Si i S Radhaki ishnan) 

50. 6.A Nd. 372/2'013 

.JnaIddhn,.S/d. Abdulla U.C. 
MudakkiyodaIlquse, 
Kadaniat. 	•. 

(By Advocatc Mi K 13 Gangcsh) 

Veiso.s. 

I he Adniinisatoi, 
Administi ation p1 the Uiion I erritory 
o1Lakshadwcep, Kavaiathi - 682 555 

2. 	hDiiectoi Services) 
Adpiinisti allan olthc Union Teiritoiy 

Respondents 

Applicant 
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of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Terrttory of La.kshadweep, 
Kavarathi - 62 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. 0A373120 

Abdul Saleem, 	2 years, S/o N.11akoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchyats 
Department of Panchayats, 
Administration of the 
Union l'erritory Of Lakshadweep, 
Kavaratti ,68255 5 

i)epàrtment of Science & Technology, 
Union l'erritory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

Respondents 

Applicants 

Village (I)weep) Panchayat, 
ndroth Island represented by its 

/ 	 lxecutive Oificer-682 554 

i: 	(B'i\dvocate: Sri S. Radhaknshnan) 

•// 	 / 
1,d 

Rèpondents 



1_ 

7 	
. 

52. O.A No. 38O2O13 

Nasar P. Muhammed Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory Of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 	- 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Panchayats 
Union Terriwry of Lakshadweep 
Kavatatt.i Island -. 682 555. 

The Director 
Agricultural Department 
Union Territory of.Lakshadweep 
Kavaratti island - 682 555. 

Plant Protection Officer 
Office of the ?Fant Protection Officer 
Androth, Union Territory of 
Lakshadweep 682 557 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA3$1LZO13  

B 'Saidali,S/o late MOhañmed Koya 
Palliyachet'ra, Bii'daya.m House, 
Agatti Island, tJnion Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
late Muthukoya, Kattampalli Poomada, 

Ka.lkkandiyoda House, Agatti Island, 

_7•/' 	
•"N Union I erritory of Lakshadweep. 

'3 	G amaluddin, Aged 40 years, 
iS/o late thir N4ati&hoda Kandawargothi House, 

Islnd, UniOn Territory of Lakshadweep. 
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4. 	T.K. Saroinmabi Aged 36 years, D/o late Kunhikoya 
Keelaillain Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairpersor-i, Villge (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayàt, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Unioh Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief DveIopment Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(13y Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/2013 

1. 	Ishaque A.C., aged 35, Sb. Junies T., 
Bus 1-lelper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

dUl Rasak K.C.,aged 37, 
y. Kasmikoya P.P., Bus Driver, 

j . 	.. 	ist'tict Panchayat, Kiltan, 
I 	 iiing at Kattichetta I-louse, * 	

Kilihn Island, UT of Lakshadweep. 
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3. 	Noorulla S.M,., aged 39, Sb. Late P.S. Kunhimon, 
Bus Clearir, ; iistrict Pnchayat, Kiltari, 
Residing at S:ife Manzil, Kiltan Island, 
UT of Laksh•adweep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakhadwe, 
Kavaratti682 555. 

Director of Panchayat; 	 - 
Department of Panchayat, 
AdministratiOn oUT of Lakshadweep, 
Kavarafli - 682 555. 

Chief Executive Officer, 
District Parichayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386I2013 

Respondents 

I. 	Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Island.Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnin, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory ofLakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552 

/ 	çWS 
/2Ai> 

:) 

II  

Khalid A.P., aged 3 5 years, Sb. Alirnohammed, Aliyachetta, 
Amini Is1and1Jnion Territory of Lakshadweep, Pin —682 55. 

fecrulla P.C., aged 25 years, Sb. KidaveJaduvatta Chetta, 
mini Island, 1Ji6i Tthitory of 1.akshdweep, Pin - 62 552 
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Abdul Sa1ai.A., a.ged 38 years, Sb. Khader Thottanada, 
An-iinipura, Atnifli Island, Union Territory of Lakshadweep, 
Pin —682 552 

Noorul Hassah K.K., aged 38 years, Sb. Abusa.la Kochu Kannada, 
Kallakakkat, Amini Island, Union TrritOry of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 31, S/o. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep Pin 682 552. 

Nafesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnain, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava VS.) 

Versus 

The Union Territoi5' of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irector of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadwee.p, 
Kavarathi —682 555. 

The District Panhayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013 

Amanua, aged 38 years, Sb. Sayed 
P.K., Put.hiya Pandaram, Kiltan. 

t 
( 	

V1ubaraka Banu, aged 27 years, Dbo. Ibrahim, 
I-1ose, Andrott. 



rI. 

	

3. 	K. Sajeedkhn, aged 26 years, S/o. Cheriyakoya, 
Kunne! 1-louse, Amini. 	 App! icants 

(By Advocate: Sri K.B, Gangesh) 

Versus 

The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)irector of Fanchyats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

	

- 3. 	[)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

	

4. 	Assistant Settlemeit Officer, 
Amini Island - 682 554. 

	

5. 	Village (I)wep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

	

6. 	Village (I)weep) Panchayat, 
Andrott Island repiesented by its Executive Officer-682 553. 

	

7. 	Village (I)weep) Ianchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri. S. Radhakrishnan) 

57. 0A390/2013 

	

I. 	C.N. AbdulLakeem, aged 38 years, Sb. Koya, 
Cheriyannalla! House, Kalpeni. 

	

2. 	K.I. Cheniyakoya K.C., aged 48 yeats, Sb. Pookoya, 
Karupathai!lárn I-louse, Kalpeni. 

,31,kANi ~ T7'3.~\K.K.Sadique : Ali, aged 44 years, Sb. Mohammed C.P., 
/ . 	 Konhankakkda l-louse,Kalpeni. 

' ( 	4 	.N. 1-labusabi, aged 50 years, Dbo, Atta.koya, 
* heriyannal1al House, Kalp.eni. 

AMB 	1-lameedabi 4  aged 41 years, Dbo. Rarnalan, 



Pakkath House, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thttam House, Kalpeni. 

A.K. Muthubi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, a:ged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleerñ M., aged 34 years, S/c. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

11, 	Naseerna M..P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Humairath P., aged 42 yeais, D/o. Sayed 
Poodiyath 1-louse, Kalpeni. 

CO. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhmed M., 
Beerandhoda House, Kalpeni. 

5. 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. House, Kalpeni. 

M. Anwar,aged 37 yeai, Sb. M.P. Khade.r; 
Maral House Kalpeni. 

M.P. Ilajira,aged 36 years, D/o. K.P. Mohammed, 
Mayainkakkegura House, Kalpeni. 

C.G. Naseefla Beguin, aged 36 years; DIe. Harnzakoya M.K., 
Cheriyacham.an  Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn 1-lOuse, Kalpeni. 

- 
lhangakoya,aged 33 years, S/a Chariyakoya E, 

'Koliyala 1-louse, Kavaratti. 
r / 

/ 	- 	2): Ilussain Al, aged 35 years, S/o. Nallakoya, 

/ 	7hettipura 1-louse, Kavaratti. 

/ - 
". 



22 	Jaffer, aged 3Q yeais, S/o. 1-lasan T P, 
Kaladi 1-louse, Kavaiatti 

Basheer, aged•36 'ears, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram I-louse, Kavaratti. 

Sharnshadbeègum, aged 31 years, D/o. Kuttiyammed, 
Kun nam 1-Ious, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Mani1, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaUlam, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam Hous, Kavaratti. 

Abdul Rasheed aged 23 years, Sb. Hasainar, 
limb iyapur'a House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali'T.P., a.ged 35 years, 
Sb. Aoobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 11oths, Kavaratti. 

Jassin C , aged 33 yeats, S/o. Alt K P 
C'honam I louse, Kavaratti 

17. 'Moharnmed Ia1, aged 37 years, Sb. Hamzath 1-laji A.P., 
Molokepura 1-louse, Ka"varatti 



H 

Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikoin, Arnini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoiisc, Kavaratti. 

Mushin, aged :39 years, Sb. Nallakoya, 
Kuttithayapuri 1-louse, Kavaratti. 

AkbarT.P., aed 33 years, Sb. Kidave K., 
Tharamfnak4ura 1-louse, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Pal arrikakkad a 1-louse, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-louse, Kavaratti. 

Shihab, aged35 yeas,Sbo. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 yea1s, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

RaheCm A.,ed 30 years, Sb. Khader, Agam I-louse, 
Kavaral.ti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
U ilikanapur House, Kavaratti. 

	

48, 	Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiapura House, Kavaratti. 

C.P. Aidu1 Razak, aged 42 years, Sb. Mohammed, 
Chama. athatra House, Kavaratti. 

K. Abdl Ras;heedu, aged 42 years, Sb. I-lamzath, 
K.unhibiyoda, House, Kavaratti. 

5.. 	C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipui a 1-1ouse, Kavai atti 

'4 1 

	

53 	Mc1 P 1-1abeeb Rahman, aged 43 yeals, Sb Khalid, 
Mdlathuvathapul a 1-louse, Kavai atti 

V. 
-- 	 -. 

..;- 	•_I 



Moominath, aged 37 years, DIo. Kidav, 
Neliyampura I-louse, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Tha1eë1<epuraHous, Kavaratti. 

Sayed Abdu1:ahee'm, aged 46 yeats, Sb. Haji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti. 

Abdul Reheern, aged 30 yeaPs, Sb. l-Iamzath, 
Mannayapura House, Kavaratti. 

Mullabi UP., aged 38 years, DIo. Hamzath, 
Ullkanapura House, Kavaratti. 

59, 	Sayed Abdul Ja1ee! aged 39, Sb. Aboobacker, 
Prnhiya Kunnàmkalam, Kavaratti. 

Muhsin, aged 38 years, S/o. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 3 -9 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti, 

Mariyommabi, aged 36 years, DIo. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Aharnrned 1-laji, 
Pakichipura I-louse, Kavaratti. 

Mube.na, aged 23 years, DIo. Sayed Poo, 
Ne1iyáipuraiHouse, Kavaratti. 

Salma....ged 22 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muhanirned,aged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairabanu P.E.., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-Iou,. Am mi. 

:T$sohai1ed Ali P.M., aged 27 years, Sb. Harnza, 
- 	i/Puhiya Manzil, Amini 

69 	C1eiiyakoya, aged 41 years, S/O. Abdul Khader, 
Pandaiam I-louse, Amini 



T. 
95 

Cheriyakoya M.C.; aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakk.11apura House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, %Kadmath. 

Shahul 1-larneed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-Ioüse,A.fldroth. 

Muthubi A.K., aged 42 years, D/o. Muthukya, 
Appurakkat House, Androth. 

Ilajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Aridroth. 

Badarudheen Koy:a A.B., aged 38 years, Sb. P.S.J. Thangal, 
Allyathammada B.ithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, /o. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathirnath Su :hara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

83, 	Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

84. Balhat, aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth 

! 

'Rahamth P , aged 42 yeais, D/o Koya Kiadve, 
Pathada 1-louse, Andioth 



Naseerarn M.K., aged 40 yars, DIo. Kunhi Koya, 
	

. 

Moo!ak:d 1-I6use,Androth. 

Kadees}Thbi L., aged 40 years, DIo. Seethi M., 
Lavanakk.a1 House, Androth. 

Sarommabi T., aged 43 years, D/o. Aboobacker, 
Thachery;  Hoise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkét House, Androth. 

SafiyiM., aged 39 years, D/o. Nallakoya M., 
Mathi1ou.se .Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husai, :E.K., aged 48 years, Sb. Seethikoya, 
dayaaI House, Aridroth. 

' 
	

jed Mohammd Koya L , aged 54 years, S/o. Kader P, 

- 	 U.vanakka1 House, Androth 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunna'shada 1ouse, Androth. 

Ismail, ged 0 years, Sb. Lava Burhikage Moosa, 
Kunnurnange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada 1-louse, Androt.h. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn Huse Ati:droth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri I.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarati - 682 555. 

3 	I)irecor, Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavart'ti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department ôf.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
Admin1istration of the Union Territory of Lakshadweep, 
Kav.t, represented by its Director— 682 555. 

STf,41  
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Departinent of Fisheries, Administration of the Union Territory of 
ksh.dweep, Kavaratti, represented by its Director - 682 555 

Jartment of Animal Husbandry, Adrrunistration of the Union 
eriitbry of Lakshadweep, Kavaratti, 

rksented by its Director-682555. 
*1 



 Lakshadweep Khadi and Village Industries Board, 
Kavaratti, rerësented by its Chairman - 682 555. 

 Revenue Su 	Divisional Officer, Kavaratti Island –682555. 

 Sub DMial Officer; Amini Island - 682 554. 

12 Assistant Engineer, LPWD Sub Division, Androti. Is!and-682 553 

13 akshadweep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

 Village (Pwep) Panchayat, Kálpeni Island, represented by its 
Executh'e Officer 	682 551. 

 Village (Dveep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

16, Village (Dwep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

 Village(Dwep) Panchayat, 
Kadan-iath Island, represented by its 
Execi.ftie Officei - 682 553 

 Vi1lageDweep)Panchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Reskondents 

[By Advocate:Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392I2013 

I. Husih,S/oAbbosála, 
Sara,mappada (Konchukakada) House, 
Agresnt!y working as Cleaner, 
RGS Hpiti, Agatti 

2. Shukoor 	sib late Kidave, 
Pakrurnupabda House, Agathi, 
Preseht!y wqrk:ing as Cleaner, 

HopiVa1, Agatti. 

S/Attakya, 
K1karidiyoda House, Agathi, 

i ( 	/ P1enly working as Cleaner, 
( l@S1jlospital, Agatti 

.1 
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Hameedath, D/o Koyassan, 
Aynepara 1-I0' use, Agathi, 
Presently w6rking as Cleaner, 
RGS Hospita,Agatti. 

Subaida. D. Moharried, 
Kulalioda Hàse, Agathi, 
Presenti) working as Cleaner, 
RCJS HospitalAgatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RUS Hospital, Agatti. 

Sheemabi, [)/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o 1-lameed, 
Maiddyachoda Houe, Agathi, 
PreeñUy woiking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/d Mohamed, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulainih, S/ol-lamza, 
Ka!nibithi/oda House, Agathi, 
Piesently woi king as Cleaner, 
RGS Hpital, Agatti. 

MàanôOdS/o Koyassan, 
Arnpeipally House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/p.  Abdurahirnan, 
Marlya thoda House, Agathi, 
Presentl' viking as Cleaner, 
RQS Hdpital, Agatti. 

\NIST : 	__-3 	bduth1marl, Sb late Harnza, 
House, Agathi, 

( 	/ 	 P escmk wq1(ing as Dhobi, 
R S llopital, Agatti 

Nd 
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Abdulkaçier'/o Ummer, 
hJ I-louse, Agathi, 

ing as Dhobi, 
ROS I-lspitAgatti ll 

AbdulIa, S/o1(halid, 
Kandavar ('jdthi 1-lOuse, Agathi, 
Presenk.ly working as Cleaner, 
RGS Hospital, Aga'tti. 

(B),  Advocate: Sri R. Ramadas) 

Versus 

Applicants 

. 

• The Adthini'sdator, 
Unior Territp..y of Lakshadweep, 
Kavàiàtti.-682555 

The Chirperon, 
Vi1la(Dwep) Panchayat, 
Agátti)!sland :Union Territory of Lakshadweep 682553 

The Mdical Officer in charge, 
Commi.in ity IIealth Centre, Agatti Island, 
UniOn Territory of Lakshadweep 682553 

(By Advo'at, Sri S. Radhakrishnan (R1&3)) 

59. 0A 1 /2013 

C.;o 	aged 44 years, 
S/0. Siij;Chireyarnmakada House, 
KadaOat, Skilled Labourer, 
Office .o'Nh& Assistant Engineer Electrical, 
Eectrical Sub' Division, Kadamat. 

K.P. ialáluddeen, aged 41 years, 
S/o I-làmëedMadkinachetta, Kattipura House,. 
Ski11edJ,äbdOrer, 
Oflcept,i Assistant Engineer Electrical, 
E1cuica 	ub Division, Kadarnat 

K.1.latjh, aged3l years, S/o late Nallakoya 
Kunhipd!l I louse Kadamat, Skilled Labourer, 
Offi'ce 	th' 	ssistant Engineer Electrical, 
Electric'lSUb 'Division, Kadamat. 

Aadulla., aged 42.years, So Harneed Melachctta, 
W.

'. 	

\ 	 ,:. 	 • 

( 	

1 

_______ - - 	•-•- 	- 

Respondents 



Birivonuud .1-louse, Kadamat, Skilled Labourer, 
Ofbuc oijbe Assistant Engineer Electrical, 
EleLuricul Sub Division, Kadarnat. 

5. 	K.P: Kunhik6va, aged 41 years, S/o late Hassainar, 
Keelacherry House, Kadamat, Skilled Labourer, 
Office ofthe Assistant Engineer, Electrical, 
Electiiial Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

1.• The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682,55. 

The Director ; ofPanchayat, 
Department àf Panchayat, 
Administrati on of Union Territory of Lakshadweep, 
Kavaratti- 682555. 

The Chief' Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Elcu'ica1 Sub Division, Kadarnat-682 556. 

Thb Chuife.rson,. 
Vil-]uc t\ep Panchayat, Kadamat-682 556. 

(By Advoca: S .  S. Radhalishnan(Rl -4)) 

60. OA 39/2013 

I. 	UP. Janàl, S/c CO. Koyamma, aged 39 years 
workini as Skilled Labourer, 
AnimaJ Husbandry Unit, 
Union [erri.tpry of Lakshadweep, Kalpeni-682 557 

• 	
V 	 andiesi'din t Umprampappada House, 

• 	 Kaeni Island-682 557. 

2, 	T.P.N1uihuky, S/o late M.K. l-larnzakoya, aged 43 years 
workin as Skilled Labourer, 
Animal *usbpdry Unit, 
Unio'hTeritory of Lakshadweep, Kalpeni-682 557 
and cei ding at Thithiyapada House, 
Kaleni Islarid-682 557. 

3 	M 1-lydei S/o late M K Yousef, aged 43 years 
woiking as Casual I aboutci, 

- u ' t" 	 , 	 \,/.. •. . 

\ 	 / 



I'  

Animal usbhdry Unit, 
UnionTerritOrv of.Lakshadweep, Kalpeni : 682 557 
and residing 4t Manchlyanam House, 
Kalpeni 11arid682 557. 

K.Q. MpF:•arrited IbnuJâffer, S/o K.P. Sayed, aged 44 
years, woiking as Casual Labourer, 
Animal Hiisbandry Unit, 

iJ 

Union '1 ritory of Lakshadweep, Kalpeni-682 557 
cind residing t Kakatchiyoda House, 
Kalpéni Is1and-682 557. 

M.K. Naseer,Sbo P.Cheriyakoya, aged 33 years 
workin.g as Casual Labourer, 
Anirnal Husbandry Unit, 
Union Tei'ritry of Lakshadweep, Kalpeni-682 557 
and residing.1. Malmikakkada House, 
Kalpeni islarid-682 557. 

M. Kalam, S/oM.0 Muthukoya, aged 34 years 
wolçig as Casual  Labourer, 	, 
Ani1.1-IUsbindry Unit, 
Unn I eiutoiy of Lakshadweep, Kalpeni-682 557 
andsidin at Maral House, 
K aièii Isld-682 557. 

7 	K K Moharnrned Rafeeque, S/o V K Kojankoya, aged 45 
yeas,.worl(i!1g as Casual Labourer, 

Animal:Huandry Unit, 
Union Terriry of L&Khadweep, Kalpeni-682 557 
ines.idiig't Kandarnkalam House, 
Ka!ie:rii4sh.d-682 5574 

8 	M unia, S/o late M C Ahrnedkunji, aged 47 years 
workin 1  its casual Labouier, 
Anu1I-Iusbandry Unit, 
Uni9n 'epitdiy, of Lkshadweep, Kalpeni-682 557 
and rsiing t Maral House, Kalpeni Island-682 557 

9. 	K.Q. Abdul •Sl;aryi•S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Ahirnal Husbandry. Unit, 

---Jn•iOn "Fermt O! rly of Lakshadweep, Kalpeni-682 557 
aid siding at Kakatchiyoda I-louse, 
1a1.p)enI Island-682 557 

10 	P Pv1usthafa, S/o late Sayedmuhamrnedkoya, 
aged 47reais, woiking as Casual Labourer, 
Ani 	-lusandiy Unit, 

. 

: 
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Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni 1s1ahc-682 557. 

(By Advdcte Si i N2 Unnikrishnan) 

VersOs 

The Adftiinis.trator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-692555 

The Chief. .1ecutiv.e Officer, District Panchayat, 
Unioi Territpry of Lakshadweep, 
Kavatti6 555 

The Veterinary Assistant Surgeon, 
Village Dwèep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395I20..1 

Saiul Abid, S/o Yusuf, aged 40 years, 
Cheuyirn111 1lala House, Kadamat, 
I IeIpei , 

 
"rict Panchayat, Kadamat 

Abaul  ShOkbb, S/o Sayed Au, aged 41 years, 
Ii kkayachett House, Kadamat, 
BUS [)iiver, District Panchayat, Kadamat. 

M. Khalid, S/oNadeer, aged 43 years, 
Madurikam House, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

11 
	

Ayoobkhãn, S/o Kunhikoya, aged 37 years, 
Keertlui.;N4aha1 I-louse, Kadamat, 
1-lë1er tistrict Panchayat, Kadamat. 

Applicants 

Respondents 

Applicants 

Versus 



-- 

SL' 

1. 
Union 1eiritcay of 1. akshadweep, 
Kai'a1ti-6855 

	

2, 	The DrcctorfPanchayat, 
Depaimnt fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavarafli-685 55 

	

3. 	The Chief Executive Officer, District Panchayat, 
Kavarafl i -682555. 	 Respqndents 

[I 

(By Advocate: Sri S, Radhakrishnan) 

62. OA.40012013 

P P Snaj, aged 44 ycais, Sb M. Subaii, 
Puthiya Paiaarn I-louse, Agatti Island, 
Union Territry of Lakshadweep. 

2. 	Nouhd Aliged 32 years, S/o U. Sabjan, 
KeelaSarariima Pada House, Agatti Island,...: 
Union Tèrritry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
'Mel'c l.Ioin lIouse, Agatti Island, 
UrTerritory of Lakshadweep. 

u:. hal;idäged 30 years, S/o Kidave, 
N1?ñtoUse, Agatti Island, 
Union I eiritoiy of 1 akshadweep 

5. K.C. Abdtil hukoor, aged 38 years, S/o Kasmi, 
Kariyahachtt House Agatti Island, 
Union Territory of Lakshadweep. 

	

6. 	N4.P, Ni niiddin, aged 27 years, S/o M. Abusala, 
Melaputa.11ouse, Agatti Island, 
Union Feiity of Lakshadweep. 

(By AdvoaL Sn 'N Anilkumat) 

Versus 

"T1 	dminisiatoi, 
I 	. 	 .. 

	

.o 	Unin....'rritory of Lakshadweep, 
avuiatti-682551 

}. . 	_;., 	. 	,....,. 
h.é•Chaijperson, 

Applicants 



C. 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of La.kshadweep-6825'5: I 

The Director of Panchayat, 
Department of Pan chayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Coliector/ASO, 
Agatt-i island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
U nion Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (I-louse), Kalpeni Island 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
L)epartment of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V e rs us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

T'. (hairperson, 
- 	Lltage (Dwccp) Panchayat, Kalpeni 

\_ 	\ 
1 	. 	1iie [iirector of Panchayat, 

I JIprtrnent of Panchayath, Kavaratti-682555. 

Applicants 

'-- 	/ 



4. 	1 he Director, 
	 S 

1)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

DirectOr of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon; 
(Animal Husbandry Unit),. 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 

1.1;MI-azin Dwcep. 
Tp 

/ 	 Mr. Grashious Kuriakose, Sr.) 
dpte: Ms. Daisy 1 Daniel) 

Versus 

4 M 
'- 
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The Administrator, 
Union Territory of Lakshadweép, 
Kavaratti-682555. 

2.. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3. 	I)irector oiPanchayat, 
Department of Panchayath, Kavaratti-682555. 

4. 	Mission Director, 
National Rural Health Mission, Kavaratti 7 682555. 

5. 	Medical Officer in Charge, 
Primary 1-lealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chdnam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mhammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

5., 	Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6. 	Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

7. 	Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 	 . 

boobacker P.K., aged 31 years, S/o Koyassan, 
ukotta House, Agatti 	 . 

. 	 . 	 . 

W. 	 aimed T.P., aged 39 years, S/o Hamza, 
T 	jimpadi House, Agatti. 

LAM 
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10. 	Saromma M., aged 39 years, D/o 1-larnza, 
Mariyathoda House, Agatti. 

ii. 	Ashraf AK., aged 42 years, S/o Aharned M., 
Achari Kuttiyoda 1-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/d Hamza.U., 
Roullammada I-louse, Agatti. 

Shaffabi PP., aged 36 years, DIo Hamza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration,o.f the Union Territory of Lakshadweep, 
Ka.varatti7682555. 

2, 	Director of Panchayats, 
Department of Paichayats 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-•682555. 

3. 	Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a ratt i -682555. 

S 

Applicants 

4. 	Village (Dweep) Panchayat, 
Agatti Island represented by 
its l..'.xcecutive Officer-682554. 

(By Advocate: Sri S. Radhak.rishnan 

67. 	OA 444112013 

Aboosalih, Sto,Raheed Koya, 
Padalapura, Kilta.n Island.. 
Union Territory of Lak.shadweep, Pin-682558. 

(By Advocate: Sri ShabuSreedharan) 

Versus 

I. 	Union 'I'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

Respondents 

Applicant 



The Director of Parichayat, 
Union Temtory of Lakshadweep, 
Kavaratii Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Offldr, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerrilory of Lakshadwep 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (RI,  2, 4& 5)) 

68. OA 453/2013 

I. 	l-laneed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kutiukum (H) Kiltan Island, 

• 	 Union Territory of Lakshaweep. 
Workirg as Casual labourer in 
Lalcshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Laleshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda(H) Kiltan Island; 
Union Territory of Lakshadweep. 
Work iñg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan 

03 

AM 

).( 

k 

Respondents 

Applicants 

• 	 ••; 



(By Advocate: Mr. Grashious Kuriak.ose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadwcep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakxishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti L 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarthi - 682 555. 
Re presented by its Director. 	 Respondenfs 

(By Advocate Mi. S. Radhakrishnan) 

. 



t.o' 

K. Bushra Beegum, W/o Hakeern, 
Aged 27yëai, Casual Labour, 
Office of the Veterinary Assistant Surgeop, 
Animal I-1usbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union olindia rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

2. 	The Dftector of Panchayat, 
Departpent of Panchayat, 
Union Territory of Lakshadw.cep, 
Kavartti Island- Pin- 682555. 

3, 	The Veterinary Assistant Siirgeon, 
Animal 1-lushandry Unit, Amini. 
Union Territory of Lakshadweep-62 552. 

4. 	The Chairperson, 
.Village.(Dweep) Pancha.yat, 
Amini, Lakshadweep -682552. 

(By Adocate: Sri S. Radhakrishnan (R1-3)) 

71. 	()A 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed BK, 
Data Eitry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

Mohaiiiied Shafi Qrishi Malika, 
/O. M. Sayedali, 

AtMta Entry Operator (MGNREGA) 

," 	 illage (Dweep) Panchayat Office (MGNREGA) 
ladmath Island, Union Territory of Lakshadweep, 

•. 	
)eing at Malika House, 

i 1K  diTlà d' 	t H d1I d d1'  

/ 

Applicant 

Respondents 



S 
Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

n- 	 Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratbi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual:Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini island, Union Territory of Lakshadweep 
Pin —682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

L 	The Adhinistrator 
Union rritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Depai tment of Electricity) 

\ Administration of the Union Territory of Lakshadweep 
Iavaiatti - 682 555 

. 	3. 	. Te Secretary (Panchayats) 

) 	
.(irectorate oiPanhayats) 

- 	 I 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village I)weep Panchayat 
Amini island, 
Union Territory of Lakshadweep —682 552 

'[he Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti .t682 555 

(B),  Advocate: Mr.S,Radhakrislinan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Iiideen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. iiamzakoya 
Kandlath 1-louse, Androth. 

SubaidaM. 
D/o. Kiclave U.K 
Makkct I -louse, Androth. 

Ayshateegum P.\/,K 
D/o. Yakoob P.K 
Puthiyentamveli IKad 
Androth.' 

Rahmath l3eegurn K 
D/o. l-!mzakoya P.1 
Kunhali 1-louse, Androth. 

Thahira L. 
I)/o. Seethi Nallal 

I-louse 
ndroth. 

(*. 	7 

AM 

bald 'a A. 
0. S:yed Mohammed M. 

Respondents 



- 1 	 •.:;:: 	 - 

Allyathara House, Androth. 

Fathirnathu Suhurabi P.V.K 
D/o. iijed P.V.K 
Pentanibeli Kad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

kaisaK. 
DI-. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

11, 	1-laseena Beegurn C.P.I 
DIo. Abdulla M.1 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi P.U-.P 
Dbo. Fäkarukdheen K. Cheriyadam 
Ummaffiabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of LaksIadweep, Kavarathi - 682 555. 

2 	Duec10 ate of lndustiies 
U nionTrritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi, S. Radhaki'ishnan) 

74. OA 510/2013 

1-1aseen@ Haseenabi Therak.kal 
I heiakkaI House, Kadamath 

.' \Data Ey Operator 

< r7y% \t11ae weep Panchayath, Kadamath 

Mr.R.Sreeraj) 

Applicant 

S 



. 	

- 

\/ersus 	- - 

1 . 	3' -  Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

fhe Director ofPanchayath 	- 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat - 682 556 	- 

The Chairperson 	- 	- 	- 
\/illage (Dweep) Panchayath 
Kadamat --682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamal. - 682 556 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. 	OA 557/2013 

Res p0 n dents 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 	 - 
Ki lappura I-louse, Ki Itan 	 - 	 - 
Peon, Government Senior Secondary School Applicants 	- 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Srecraj) 

Versus 

.he Administrator 
\nion Territory of Laksh'dweep 

- 	! 	aaiatti - 682 555 

2. 	1 I)irector of Panchayath 

/ 	- 



(01) .. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath; 
Kiltan —682 558 

i'he Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SfiyathS 
Cook, Government High School 
K ad amath 
Residing at Pallarn, Kadarnath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyarnmakada 
Kadamath Island 

K,K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

jMN!S jolQ)vernment J.B.School 

* • 	
• 

( 	Kaçhna 
t Kunnumpura 
i Island 

[I 

Respondents 



I 

6. 	Ummer PP.! 
Cook, Government J.B.SchÔbl 

• 	
Kadamath 
Residing at Alikothapura 
Kadamath Island 

• 	 7. 	Hidayathul!aP 
Cook, Government J.B.Schoo! 
Kadamath 'H 
Residing at Kadamath Is1ard 

Muhammed Shafi P.P 
Cook, Government SB.SchOo! 
Kadarnath 
Residing at Kadamath Isla 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadarnath 
Residing at Puthiyapura 	,1 

Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kaamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

_2Director of Panchayath 	
•' 

/< 	epartmentofPanchayath 
sti ati on of Union Territory of Lakshadweep 

atti - 682 555 
( • Y.k? •'-) 	 'z • .;3: 	ihe Had Master 

I 



Governiient J B School 
Kdamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondaiy School 
Kadamath—,682 556 

(By Advocate: Mr,S.Radhakrishnafl ) 

77. 0A56712013 

1labeebu11a P.M 
Puthiya IVIalika I-louse, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Ad\'ocate: Mr.P.V.Mohanan) 

Versus 

'['he Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

. 

Respondents 

App1 i cant 

/ 

Director of Panchayath 	1. 

Department of Panchayath' 
Administration of Union Territory of Lakshadweep 
Kavaratli - 682 555 

The Principal.. 	. 

Government Jawaharlal Nthru Senior Secondary School 
Kadaniath Island 682 556: 	 Respondents 

(By Advocate: MrS.Radhakrishnan) 

78. OA 580/2013 

1. 	Yacoob 
Kathathe Chetta 1-louse, Kadmat. 

Vahida 
Marikilarn I-louse, Kavaratti 

3 ' 	Hbusa 
Alchapada,Kavaratti. 

àcoob 
Kaladi I-louse, Kavaratti. 



I 	 jQ9 

 Muhai'nmed Salih 
Aynepu ra House, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicharn 1-louse, Kavaratti. 

 Bamban 
Nambicharn House, Kavaatti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

10, Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jamaliyath 
Thirinipura 1-louse, Kavaatti. 

 Fazeela Beegurn 
Kannipura House, Kavavatti. 

 Ummer 
Thirinikad I-louse, Kavafàtti. 

 Firozkan 
Athnacharnmada I-louse, 'Kavaratti, 

 Jaffer 
Mai'ikilam 1-louse, Kavaratti. 

• 	 16. Arnanulla, 
Mela 111am House, Kavaratti. 

 Sirajudheen 
• Molokepura House, Kavaratti. 

 Hiyasudheen 
Chamayathapura I-louse,Kavaratti. 

L9. Fathahudeen 
Kadapuiathaba House, Kavaratti 

•.,, 	2Q::, N/luneer 
Iuttipapepura House, Kavaratti. 



I 

Ashik 

	 S 
Puthiya Al ikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

24, 	Jamhar 1-lussain 
Beeranthoda 1-louse, Kavaatti. 

lVluhsin 
Beeranthoda.House, Kavaratti. 

Rauf 
Chetti pura House, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti, 

Khalid 
Thottaihapura I-louse, Kavaràtti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

Applicants 

1.. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
I)epartment of Panchayath 
Admin isti'ation of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 

"A\drnin1t1 ation of Union Territoi y of Lakshadweep 
--- 'a\\alattl -682  555 

5' 	lle (Dweep) Panchayath Kavaratti Island 
Jrpreented by its Executive Officer, 



Pin-682554 	 Respondents 

(By Advocate: N4r.S.Radhakrishnn) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SulFabeegurn 
Cook, G.H.S Kadmat 
Residing at Melachetta Fijdmakudi 
Kadamath Island 	: 	 Applicants 

(By Advocate; Mr.P.V.Mohanai) 

Versds 

The Administrator 
Union Territory of Laksadweep 
Kavaratti 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Unior Territory of Lakshadweep 
Kavaratti — 682 555 

The Library and Informatioi Assistant 
Office of Library and Information Assistant 
Public Library, iilthan 11'arid 682 557 

(By Advocate: Mr.S.Radhakri'hnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/ok Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan.Island P0., 
Union Territory of Lakdreep, Pin -682 555 

(By Advocate: Mr. Shabu Sredharan) 

Respondents 

Applicant 

Versus 

PIA •.\ 

.Union Territory of Lakhadweep, represented by the 

\ 	Administrator, Kavaratti Island, Pin — 682 555. 

*ajl 	 1z 
( 	

1>* 
* 	 21 	he Director of Panchayth,:Union Territory of Lakshadwèep, 



2. 

Kavaratti Island, Pin - 682. 555. 

The Chairperson, Vil1agë(Dweep) Panchayath, 
Kiltan Island, Union Te tSy, of Lakshadweep, 
Pin —682 558. 

The Executive Officer, \'i1Iagè (Dweep) Panchayath, 
.Kiltan Island, Union Terioty of Lakshadweep, Pin - 682 558. 

The Library and Inforrna'jbPAssistant, Public Libra, 
Kiltan Island, Union Teirbry of Lakshadweep, 
Pin - 682 558, . 	. . 	 Respondents 

[By Advocate: Sri S. Radhaksishnan (RI, 2, 4 & 5)] 

811. 	0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil 1-louse, Agatti. 

(By Advocate: Sri K.B. Gangeh)Y:: 

Versus 

The Administrator, 
Administration of the Urjión Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayat$, 
Administration of 1niórtTeritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educaton,1Adrninistration of the 
Union Territory of Lak.ádweep, Kavaratti, 
represented by itsDirectbr 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhakri'Shnan) 

App! icant 

Respondents 

63 5/2 013 	•.. 

/ ' 	 Fàthahudheen K..P., aged 40 years, Sb. S.yed Muhammed Koya, 

I * I 	 IattampaI1i House, Agatti 
I 	 j 	I 

)2 /JYiunI, aged 31 yeais, Sb Abdulla, Mariyathoda House, 
vj 



• 	 Hu3 
Agatti. 

3. 	K.M. Shahida, aged 40 yeaers, D/o. Kasmi, Kuttiyarn 
Mukriyoda House, Aigatti. 

4, 	K.M. Arnina, aged.46 years, D/o. Abdul Rahman, 
Kuttiyam Mukriyoda Hoise, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of I-lealth Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge, 
Community Health Centie, Agatti - 682 553. 

Medical Officer in ChargRajiv Gandhi Speciality Hospital, 
Agatti —682 553. 

Village(Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1. The Administrator, 
Administration of the Uiiion Territory of Lakshadweep, 
Kavaratti-682 555. 

TF. 

/•,' Director of Panchayats, 	 ,•., 

/ 	\ 'Departrnent of Panchayats, 
(z Administration of Union Territory of Lakshadweep, 

\ 	J 	1 avaratti - 682 554; 

zzrT 



(: 

Project Manager, Desiccatedçdconut Powder Unit, 
Lakshadweep Development corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnn.), Lakshadweep Development 
Corporation, Kavaratt - 68 554:. 

\/illage (Dweep) Panchayat 
Agatti Island, represented bits Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishn)' 

84. OA 822/2013 	 . 

B.P. Navas, Aged 27 years, Sb. Ksmi M.P., 
Val iyapura I-louse, Kilthañ Island P.O. 
U.T. of Lakshadweep. 	 ., 	 .. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) .1:.. 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

2 
	

Director of Panchayat, 	. 

Department of Panchayat 	. . 

Administration of UT of Lak.hadweep, 
Kavaratti - 682 555. 

3 
	

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	.. 	 Respondents 

. . 

85. 	OA 880/2013 	
1• . 

Muthukoya N.P 
Nalakapura, Kiltan Island 	. 
Union Territory of LakshaweeP682 558 

(By Advocate: Mr. Shabu Sreedharãn) 

Versus 
ly 

ion Iciti tory of 1 akshadweep rep! esented 
44 

• 	* 	 ••' 

 

5Ka \ a!att 1  Island —682 555 ............ 
I.*! 

\• \ 1  ,J;' I 
I 

Applicant 



Director of Panchayath 
Union Territory of Lakshadeep 
Kavaratti Island 682 555 

The Senior Administrative Officer 
Education (District Parichaath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secdndary School 
District Panchayat, Kiltan Island, 
Union Territory of Lakshathveep 682 558 

(By Advocate: Mr. S.Radhakrishnáñ) 

86. OA898I2Oi3 

K.C.Abdu! Khader 
Kulikaraya Chetta House 
Chetiat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavarauj Island - 682 555 

The Director of Panchayath 
Union Territory ofLakshadwee 
Kavaratti island - 682 555 

The Senior Administrative Offier 
Education (District Panchayath). 
Union Territory of Lakshadwee 
Kavarattj Island - 682 555 

* 	4. 	The Principal 
Government Senior Secondary S:ëhool 
District Panchayat, Chetlat Islard 
Union reiiitoiy olLakshadweep 682 554 

,'7ByAte Mi S Radhakiishnan) 

- 

• 	 ' •--- 	

/ 

Respondents 

Applicant 

Respondents 



.4 

87. OA 90I2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

. 

Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Vers 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kvaratti - 682 555 

Sub Divisional Offlcer 
Office of Sub Divisional:Qfficéi 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Uniofl Territory 
of Lakshadweep, Kavaratji —682 555 

(By Advocate: Mr.S.Radhakrishnän) 

Respondents 

88. OA 905/2013 

Abdul Khader C. 	. 
Chekkiriyammada 1-Ious: . 
Agatti Island 

BuarJamharT.P 
Thekiapura House 
Agatti Island 	 . 	. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 
i. 

Versus 

I. 	The Administrator 	. 

	

• . 	Administration of the Uh1brTërritory of Lakshadweep  
Kvaratti Island - 682 555.. 	 . .. . 

	

• 	 \ 	 . 	. 	•, 

2 	DHcctoi of Panchayaths 
• . •; 	lIdpai- ment of Panchayaths 

Administration of the Un•i'bn Territory of Lakshadweep 
Kavaratti Island - 68.2 555 . . 



Project Manager 
Desiccated Coconut Poder Unit 
Lakshadweep Deve1opmnt Corporation Limited 
Agatti, Kavaratti - 682 555 	H 

The Deputy Director (Alrnn) 
Lakshadweep Developet Corporation 
Kavaiatti —682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its, 
Executive Officer - 682 553 	ti 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

89. OA 939/2013 

I. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island Ov 

Saifulla M.l 
N4elaillam House 
Kalpeni Island 

- 	 I 

Kunhikoya M.V 
Mathil Valiyammada HOuse 
Kalpeni Island 

Kidave K.O 	-' 
Kakkachiyoda 1-louse 
Kalpeni I-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangésh): 

Versus 

The Administrator 
Administiation of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

DirectorofPanchayaths; 
Department of Panchayáths 
Administration of the Vnion Territory of Lakshadweep 
Kavaratti Island - 682 555 

0. 	lshadweep Building 1I?evelopment Board 
.Jnon Territory of Lakshadweep 

iepresented by its Secretary,  —682 555 

LAM 



The Technical Officer 	H 
Lakshadweep Building Development Board 

Kalpeni island - 682 553 

Village (Dweep) Panchay4h 
Kalpeni Island representedby its 
Executive Officer - 682 5 53 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013. 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 	H 

Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I -louse 
Androth island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 	H 

Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

I.akshadweep Building Development Board 
Union leititoty ofLakshadweep 

' I varatti tepiesented by its Secretary - 682 555 
/ 

- 	4 	he Technical Officei 
iakshadweep Building Development Board 

Jkridrdth island - 682 554 

. 



\'illage (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr. S .Radhakrishnan) 

91. OA 952/20 1.3 

Abdul Salani N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer ..... 
Power House, Kalpeni 
Residing at Chakakee!! HOt.ise 
Kal pen i, Union Territory df Lakhadweep 

P.Moharnrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territo of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath Hos . 

Kalpeni 	 V .1 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represeqt e'd ~ - 6y" Ahe Secretary 
to Government of Indiat 
Ministry of 1-lome Affairs 
NewDelhj-110001 

Administrator 
ion  Territory of Lakhadvee 

At 	Kavaratti — 682 555 

of Lakshadweep 

Respondents 

Applicants 



120 

Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administratdr 
Union Territoty of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Intern91 Inspector 
Agricultural Department, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

.---9-:'..JAohammed Iqbal KPV _- 
r 	1rterna1 Inspector 

4gjiltural Department, Kalpeni 
knipavavaliyammava House 
lFe4i Island 

4 	i1loemtoiy olLakshadweep 

/ 

t 



1 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalpei Island 
Union Territory of La!shadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-lariraj M.R) 

Versus 

Ulnion of India 
lepresentcd by the Secietaiy to 

/ 

/lovernment of india, 
).t./? 	j MinIstry of Home Affairs 

1 New Delhi - 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
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Union Territory of Lakshadweep 
Kavaratti 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep -682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These apilications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

I-Ionble Mr.Justice A.K.Basheerg Member (J 

Applicants in this buirich of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. Al! of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or twodays. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together albeit 

Taual/daily wage basis. Therefore the common prayer in all these cases is for 

	

/ 	
-if direction to the respondents to regularie their services. In the case of a 

I 4w tlts\\vho  have ben retrcnhed on completion of the period of engagement, 

	

u 	 the 	er) for issue direction o re-engage them. 

\ ,. N 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

\'illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. A'aderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical .break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

•contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common cQntention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

cretarv, Slate of Karnataka & Others Vs. Umadevi and Others - 	..... 
006) 4 S( C 1 

* 	
3ie\ofRajasthan Vs. Dava La! - (2011) 2 SCC 429. 

LAM 
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Saiva Prakash and Others- Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.A'anjundappo Vs. T. Thiininiah - (1972) 1 SCC 409. 

Jeernon V.!?. Vs. State of Kerala - 2012 (1) Kf/C 397. 

Sate of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268,299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various I)epartments like the Department of Science 

& Technology, industries, Environment & 1orests, tiectricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While.7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above CA fo the last 9 years. Sim.i1ary the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years olservice to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

ndergone. 1-lowever, in those cases also, no material has been 

fore us in support of the above contention. Similarly it is ot in 

at such engagements were not made against sanctioned posts. In 

s process of casual engagement on daily wage basis for 89 days 



has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or"illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractua!/casual/daily-wge or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular rècruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

eslwn of regularization of the services of such irregularly appointed 
VA

\
O
(I  

èr?ès be considered on merit in the light of the principles settled by 
.; 

	

' 	The 	ourt in the cases in S. V.Narayanappa - AiR 1967SC 1071: 

1.N.Nnun1appa (1972) 1 SCC 409 & 13.N.Nagarajan - (1979 4 SC 

	

__\ 	./ 	•1 
, 	/ 

07'-as a/one time measure. 
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6. 

I o: A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by iisef may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is inperative that the same must be dane within the 
fini.r corners of the delegated power by the authority 
concerned." 

Inthe above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education  Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hejd that initial appointments of the appellants were made in gross 

violatior of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. HoweVer, taking 

nOt ofthë admitted position that 800 posts of teachers were lying vacant, 

the Apx Court expressed the hope that the plight of the appellants would 

also be taken into account by the administiation and considei the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra) 	Ap'eCourt had held thus:- 

"I/the appointment itself is. in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat(flcation  or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of, the judgment in Umadevi 

(Supra)•at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

appears that many of them have been allowed to continue. Many of 
' 

been engaged in one scheme or the other sponsored by the 

/ 	ntalGovernment'or in some such other schemes or programmes floated 
*LA 	 /c 	I? 

thkdiininistration on its own by utilizing the funds available with it. 

j or Village (Dweep) Panchayats have not come out with 



any data as regards the 'actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of] obless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of emplOyees wcrking on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants :have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention rajsed by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

àp.roached this Tribunal, aggrieved by the failure of the Union of India 

adh Lakshadweep Administration in granting them temporary. status 

..unde'th Scheme for Tethporary Status & Regularization introduced b' 

the !Unionof India, in O.M.No. 5I016/86/Estt (C) dated 10.09.1993. It 

appars/that the upkeep, maintenance and distribution of the drinking water 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
sche/ne. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Pahchayals in respect of at least two third of 
thç. regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

-rfresh recruits without considering them for the grant of temporary 
:Q&{eligible as per the scheme. 

\ 

aTivision Bench of the High Court while allowing the Writ 
I-. 

0 	
- 

 

on ld* by the Administration noticed that another Bench of this 
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Tribunal in Original Applications,Nô.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:-

"We have carefully perzised the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O,As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged• 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cerlUicates. We have gdod reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by (J-ie administraiio,i and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons bcst known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to ihm. It 
probably might have offered some succor kv way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of sta/f against posts neither 
created nor sanctioned nor approved is legitimate, 

21. The above decision was confirmed by a Division Bench of the High 

Ci?t in OP No 28776/2001 Still later, OA No 1008/1997 and OA 
I  

No 	1/1998 

 

were also dismissed by a common order following the 

aecision mpntioned supra This order was also confirmed by the High 

ourtn O.'P.No,3 5164/2001. 



After referring to the above oders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

'in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Pcinchayais for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not frill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

of power have changed after the last Panchayat elections. Some 
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ders of appointments were cancelled by the successor Committee 

f these Panchayats. More importantly, fresh engagements are 

on 	political 	basis 	and 	some 	of 	the 

ments/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested 'with the right 

and authority to hire and lire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration hmselI has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1--i;997Sri P.V.Mohanan who appears for the applicants in some of the 

ctends that once the Administration sanctions 'Grant-in-Aid", it is 

	

hPanchayat to execute the various works like 	road 

onstrdionrepair/maintenance, 	water 	supply, 	di a inage, 	local 

/ 	," 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that  their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for,a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 
' 	 k' 	• 1 	 ' 

- 	- 	'erioUs ranging between 5 to 10 years fhere are only very few who have 

been working for 2-3 years or less Most of them are still continj.nng on the 

bs of interim orders passed in these cases 

/ ( 	/ 	 / 
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30 	When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.203, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been thrOugh regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of Interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who havp put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification' of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry opOrator,  
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

ose who have been engaged under one scheme or the 
,.- 	 érohpr than those who have been engaged under the Mahatm . 

ç Gardhi 1-iétional Rural Employment Guarantee Scheme (MGNREGS. 
not those who come within (a) or (b) above 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged ühder the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain fter giving them a notice of two 
weeks before disengagement. 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it/s subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or.with speáific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged befote the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departmehts have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

employees were sought to be disengaged. UnderstandaTy, all these 

mp1oyees who faced the threat of disengagement have .approached this 

	

*LLI 	 iuria1 and those Original Applications are also included in this bunch of 

	

* 	Iaies.JIt appears that the Administration has also sought to relLy  on the 



*4 
judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible forthe prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

	

33 
	But, in our view, the Administration has to necessarily give adequate 

(h 
tL 

iciva) 

leration to those employees who have been working on casual basis 

Nhan a decade or two. Similarly, the plight of those ernployes 

ti\been working on casual basis for the last 5 to 10 ye'ars is also 

l)riJiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esiential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall addressthe issue relatingto all theseemployçes who have :been toiling 

for years togetherf on.casual basis,.with utmost compassion., and give 'them 

the benefit'.of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Origmal Application Nos, 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 
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